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File No.81 -70(@&552!2623-07-,

Letter No.-NGT-236/81-7-2024

From,
Ashok Kumar Pandey,
Deputy Secretary,
Environment, Forest and Climate Change Department,
State of Uttar Pradesh.
To,
The Registrar General,
Hon'ble, National Green Tribunal,
Principal Bench,
Faridkot House, Copernicus Marg,
New Delhi- 110001

Environment, Forest & Climate  Lucknow : Dated :68April, 2024
Change Section-7 ’ -

Sub:- Compliance Report of Hon'ble National Green Tribunal order dated
-29.01.2024 passed in O.A. No. 632/2022 V.K. Tyagi Vs State of
Uttarakhand. . .

Sir,

In compliance of order dated 29.01.2024 passed by the Hon'ble
National Green Tribunal, New Delhi in O.A. No. 632/2022 V.K. Tyagi Vs
State of Uttarakhand, the Compliance Report on behalf of State of Uttar
Pradesh is being annexed herewith.

It is requested that the afforesaid Compliance Report be presented

before the Hon'ble Tribunal for kind perusal and consideration.

Encl:- As above.

Your Sincerely,

Digitally Signed by =
FHI TIRY
( AsHiiE RN PRy )
BegsatiARsedary.
Copy to:.- Mr. Bhanwar Pal Singh Jadon, Standing Counsel Govt. of Uttar
Pradesh, Hon'ble National Green Tribunal, New Delhi.
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Compliance Report in pursuance to the Order dated 29.01.2024 passed

by the Hon'ble National Green Tribunal in the matter of O.A. No.

632/2022, V.K. Tyagi Vs State of Uttarakhand

1. That with reference to the O.A. No. 632/2022 V.K. Tyagi Vs State of
Uttarakhand, Hon'ble NGT on 29.01.2024 issued the following directions :

........ 6. Mr. Vikas Tyagi, Executive Engineer, Irrigation Department has
appeared online by submitting that he is appearing for Respondent Nci. 7.
Respondent no. 7 is the Chief Secretary of the State of Uttar Pradesh. On_the
previous date on 10.10.2023, the Counsel for Respondent Nos. 7 to 9 had
sought time to file response. No response has been filed on behalf of
respondent no. 7. Page 241 of the paper-book has been referred by the

" Executive Engineer as also Counsel for the State submitting that it is
response of the respondent no. 7 but on perusal thereto, we do not find it to
be the response as Page 241 appears to be some unsigned, undated note
and page 242 and 243 are some internal correspondences. Hence, the
previous order of the Tribunal has not been complied with. Learned Counsel
for State of UP submits that he is representing respondent no. 7. The
Tribunal does not appreciate the practice of any Officer appearing at the
instance of any othér Officer and making the submission without Tribunal’s
direction though the concerned impleaded Officer is already represented
though the Counsel. Learned Counsel for respondent no. 7 submits that

response on behalf of respondent no. 7 will be filed within one week.

3

7. The response of NMCG has been filed stating the following:-

“5, That the concerned activities along the Sonali river falls under
the administrative control and maintained by the lIrrigation

department of the State of U.P. However, over a period of time,
Pagelof7
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the direction of river flow has moved towards agricultural land

belonging to the private individual person.

6. That the State Government may take necessary steps for
Interception & Diversion (1&D) of the above mentioned drains to
the existing STP as the existing STP in Roorkee is hardly getting

20% of its design capacity flows at present.

7. That as regards the flood plain zonation, the necessary steps

may also be taken by the State Government.”

8. It will be open to the State Authorities to duly consider the response of the
NMCG and take appropriate remedial action and also to file their proposed

action/action taken report in pursuance to the response of the NMCG.
9. List this matter on 10.04.2024."

That in compliance to the direction of Hon'ble Tribunal dated 05.07.2023,
10.10.2023 and 29.01.2024, Department of Environment, Forest and
Climate Change (DoEF&CC}, Government of Uttar Pradesh (GoUP) directed
to Principal Secretaries of Namami Gange and Irrigation & Water Resources
Departments of GoUP to comply with the directions and file the compliance
before Hon'ble Tribunal vide letters dated 21.07.2023, 03.01.2024 and
19.03.2024. Copies of these letters issued by DoEF&CC, GoUP are enclosed

as Annexure 1,2 &3.

That in compliance to the directions of Hon'ble Tribunal, the Action Taken

Report of GoUP as provided by the respective departments is as follows-

P
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a) Compliance Status provided by the Irrigation and Water Resource
Department, GoUP:
That in response to the letter No. NGT-98/81-7-2024, dated-19.03.2024
issued by the Under Secretary, Environment, Forest and Climate Change,
Section- 7, U.P., the Joint Secretary, Irrigation and Water Resources,
Section-4, U.P. vide his letter No. 776/24-27-f3-4-14(Re}(N-G.T.)/2023
C.N.-1749961, dated-28.03.2024 has provided the compiled information
related to the action Plan for demarcation of Flood Plain Zone and
removal of encroachments of Solani River as under :
S.No. | Details of | Northern Division Ganga | Drainage Division —1 st, | Irrigation Construction
Activity Canal, Roorkee Meerut, Division, Saharanpur
Reach — 1.500 km {1 km in | Reach — 40 km length | Reach - 21 km length
ufs and 0.5 km in dfs of | from confluence point | from origin
Solani Agueduct)
Proposed Remarks Proposed Remarks | Proposed Remarks
Time Line Time Line Time Line
1 Removal | Up to | Completed/ | No encroachment - -
of 11.04.2023 | Rechecking
encroach is being
ments done
from the
water
way of
river
Solani in
segment
comes
under the
control of
Uttar
Pradesh
Irrigation
and
Water
Resource
S
Departm
ent.
2 Prelimina | Up to | - Upto - Upto -
ry survey | 15.06.2024 30.06.2024 30.06.2024
Page3 of 7
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and
Temporar
Y
demarcat
ion  of
river land
with
coordinat
ion of
Revenue
Departm
ent/
Irrigation
Departm
ent of
Uttarakh
and/
Uttar
Pradesh
State
Governm
ent.

Ascertain
of Flood
Plain
Zone
consideri
ng with
the
ohserved
/
evaluated
discharge
at  1:25,
1:50 and
1:100
years
frequenc
y as
deemed
fit for this
area; and
establish
ment of
boundary
pillars.

Upto
30.05.2024

Upto
30.05.2024

Up to | -
30.09.2024

The copy of the letter No. 776/24-27-f4-4-14(Re)(N-G.T.)/2023 C.N.-

1749961, dated-28.03.2024 issued by Joint Secretary, Irrigation and

2 ub
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Water Resources, Section-4, U.P. along with all the enclosures is enclosed

as Annexure 4.

Compliance Status provided by the U.P. Pollution Control Board:

i

1l

That with respect to pollution source mapping of Solani Rivér,
Regional Officer, U.P. Pollution Control Board, Muzaffarnagar has
sent a report dated 03.04.2024 which relies mainly on the Report
of Joint Committee constituted vide order dated 14.08.2023
Passed by Hon'ble NGT in OA No. 495/2023 Mohd. Amjad Vs. State
of Uttar Pradesh & Ors. with O.A. No. 530/2022 Anuj Kumar Vs,
State of Uttarakhand & Ors. The copy of the report of Regional
Officer, Muzaffarnagar dated 03.04.2024 is enclosed as

Annexure 5.

That O.A. No. 495/2023 Mohd. Amjad Vs State of Uttar Pradesh &
Ors. with O.A. no. 530/2022 Anuj Kumar Vs State of Uttarakhand &
Ors. is presently under consideration before Hon'ble NGT which
relates to the water pollution in river Solani and river Ban Ganga
originating from Uttarakhand and passing through District
Muzaffarnagar. In compliance to the directions of Hon'ble NGT in
the aforesaid O.A.'s, the joint committee comprising of Central
Pollution Control Board (CPCB), Uttar Pradesh Pollution Control
Board (UPPCB), Uttarakhand- Pollution Control Board {UKPCB),
Ministry of Environment, Forest & Climate Change (MoEFCC),
National Mission for Clean Ganga (NMCG) and District
Administration, Uttarakhand & Uttar Pradesh conducted site
surveys from Roorkee (Uttarakhand) till downstream of Shukratal
(Muzaffarnagar) of river Ban Ganga, river Sdani and river Ganga.

passing through Shukratal. The joint survey was conducted on 14-

=D
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15 September 2023 and post-monsoon committee visited on 11-

12 October, 2023,

The joint committee during the survey, inspected several
points/villages from where the river Ban Ganga and river Solani
passes from Roorkee till d/s of Shukratal with the objective to
conduct pollution source mapping of both rivers. Several samples
were collected from both the rivers traversing from the area of
Uttarakhand and Uttar Pradesh. A joint report was prepared with
all the facts and pollution source, mapping of rivers and the report
was submitted to Hon'ble NGT by the joint committee. The joint

committee report is enclosed as Annexure 6.

That the Solani River originates from the Himalayan foothills, near
Dehradun and runs along an approximate length of 145 km
through Biharigarh, Bhagwanpur, Roorkee, Laksar city/towns of
State of Uttarakhand before its confluence into River Banganga at
upstream of Shukratal. River Solani is a rain fed river. For pollution
source mapping, joint team carried out monitoring and sampling
of River during October 11 to 12, 2023. During the pollution
mapping and exploratory survey, the course of Solani river was
mapped from upstream of Roorkee till confluence into the River

Banganga.

That four samples from River Solani and one sample from the
tributary River Ratmau were collected to analyze the status of
river water quality and to understand the characteristics of
possible polluting sources at different locations along the course

of the river.

“zo
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vi. That during mapping joint teams observed that apart from rain
water, the river receives discharge of untreated sewage from
major towns {Bhagwanpur, Roorkee} and several villages along its
stretch including discharge of treated sewage from 33 MLD STP in
Roorkee city and all the above fall in the State of Uttarakhand.
Therefore, as per the detailed survey done by the Joint
Committee, source of pollution of River Solani does not exist in

State of Uttar Pradesh.

4. That the State of Uttar Pradesh is committed and taking all necessary steps

for maintaining the water quality of River Solani.

Therefore, the compliance report for the State of Uttar Pradesh
alongwith its respective annexure is being filed for the perusal and

consideration of this Hon’ble Tribunal.

Lucknow :

Dated :0& April, 2024

{ Ashok Kumar Pa%ay )]

Deputy Secretary,
Department of Environment,
Forest & Climate Change,
State of Uttar Pradesh.
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File No.81-7005(099)/52/2023-07-,

Annexure - 1

IR TSI A
qafeRer, o 6 Serary GRads IgHE-7
HEIT—30H0—54 / 81~7~-2023
G : w2 | G, 2023

FR g& AfEa/vga e,

=g 19 e qame /

TR T ©d grfror sremgf e,

S0W0 SR | ,
Huar #7o g g R, 7 Rl 4 Afoa sovo deai-632 /2022

B I T IerrErs Y 7 A9 UG Ao fERw @ AR e

05.07.2023 T 3TeliBd BXA & B N, forad goma 47 F=aq 8 —

" ......4. In view of these facts and circumstances of the case, we consider the presence of
the State of Uttar Pradesh through Chief Secretary Government of Uttar Pradesh, the
Ministry of Jal Shakti and the Central Water Commission to be essential for just and proper
adjudication of the questions involved and they are impleaded as respondents no. 7 ta 9. The
Registry is directed to amend the memo of parties to the application. Notices be issued to
newly impleaded respondents no. 7 to 9 requiring them to file their reply/response within
two months by email at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

5. Learned Counsel for the State of Uttarakharid seeks time to file additional reply
giving details of further action taken. '

6. Additional reply on behalf of State of Uttarakhand be also filed within two
months by email at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

7. List for further consideration on 10.10.2023."

2~  Seorgdg ? 5 yeEm vEwe 3 o 3. @rl, Far ae A5, s
ERER, STRIES gRT T w3 aife, RIS T s "oy dofega fear
2 ¥ Remg & TR & o T N wETd T el @ o o) e
3 R afFa ax forar w2 AR WM @ yaE ¥ amn I 8 W 8
m'ﬁﬁaﬁmﬁa%ﬁmwwé,mqmaﬁ?m
i S R < E| A B A F Tea R T 8, W e 31 e
YT ¥ Wt TATERvT &7 R €Y Ve ¢ |

yexor # Wo M@ NI WIRG Sed ARY B IgueE # HrRiaE
fRiaTs vd ol e R @R Tt Y gd gl sergfd e & wR |
P AR B
- @ 39 Wy ¥ e 6fyg ewferd, Soso W & UA WEH-1097/
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File No.81 —TO@%@I‘SZZOZ&OT-,

N CH AT, /THA /2023, R 14.07.2023 T U7 H&HT—1100 / NIATATE.
/a3, /2023, R 14.07.2023 B BN Herd FX T PR gY AW 2
5 wema wewor F wWo AEERTT g7 Wik AmRY faAie 05.07.2023 @ AT
¥ werla s rEE ghied s g0 @ Al 9 e g
HTaferd, SoWo ITEA T YAtawel, 99 U4 Ferary wRad= fwmT, Jodo IR #
ThTd TG BT Bl P PN ‘

Hero—auad |
Signed by watw fig
Date: 21-07-2023 16:57:16
Reason: Approved
( 7 g )
R g A |

wfaf-wsw af¥a Sovo wgwwr fgawr 9, @s @1 g afum

FRITEd, 090 WET B SIW UA fAAe 14072023 @ sEmiy wlRd

ol Ud aad SRiarE) &g 9|
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( 7rar e )
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File No.81-7005(099)/52/2023-07-,

Annexure - 2

1/461990/2024
SR YN IEH
qyfaRv, a9 U9 wiearg uieEds SgEn—7
mf-ﬁ%fr.a.—ms / 81-7-2023
G : fEFi® : 93 e, 2024
v e wiue /uge wfed,

feng va St wEEE/
T T g wrier sremgfd R,
JOH0 IR |

HUAT SMOY0 TEA—632 /2022 NP, WP M SwR@rS I T qY F GRG0
GT@W%EP\? IR AT 10102023 &1 AP TR @ FE N, (WD FET I
forerag € -

"1. Reply has been filed by respond'ent no. 6-Distn'& Magistrate, Haridwar vide email dated
25.09.2023.

2. As per office report notices have been duly served on newly added respondents no. 7 to 9-
the State of U.P., the Ministry of Jal Shakti and the Central Water Commission respectively.

3. Mr. Ankit Verma, Advocate has appeared for respondent no. 7-State of U.P. and Mr. Gi Gi
George, Advocate has appeared respondents No. 8 and 9- Ministry of Jal Shakti (NMCG) and
the Central Water Commission.

4. Learned counsel for respondents no. 1 to 4 and 6 seeks time to file additional reply on their
behalf.

5. Learned counsel far respondents no. 7 ta 9 also seek time to file reply/response on their
behalf.

&, Additional reply by the State of Uttarakhand and replies/responses by respondents no. 7 to
9 be filed within two months by email at judicialngt@gov.inpreferably in the form of
searchable PDF/OCR Supported PDF and not in the form of Image PDF.

7. List for further consideration on 29.01.2024."

2~ agTd S & % wEd wERer # A0 Y eRa s, T8 ool g aRa
s Reid 05072023 & arue d R REE T w@ a@@weE fomr qur
T @ g S Ream @ 'R ¥ @ el o dopw § galave, 99 Ud Sy
TR FFATI—7, SoWo WEH B T HEAI-F0H0- 54,/81—7-2023, QG 21.07.2023 ET
Mo VT gRa afeww, 78 e § dfva shogo FET-632/2022 AIF. WAl T
JERTEvE TG g g ¥ UG W0 H¥eww & ey RAE 05072023 B IR H
T e erfard gRifEad e g0 9d ead § gE 6 SEled. 9o
WA GO TAtaRY, 9 U9 ooy qRadH T, SoM0 VN @ dehld A N B
SR fear T ¥ | @it B Srdard @ A IO AT 2

- YA @ So 93 A 2107.2023 ERT w@Ro ¥ WG W0 SfEROT B g amew
el 05072023 @ arUIEA ¥ Y M sRwTgAR RiEE Ud ofe WERE fRT g
T T T T Syl R g B eriu) 9 ) g1 Iar /et afe 7@
R T ol T € I B IR ¥ AR S IR Pig IR ;1|
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File No.81-7005(099)/52/2023-07-, 24
1/461980/2024

4—  Jooraem BB g yeRw M A & WEe 9 |l #) o i) @@
forg arfre o w9 @ 9 2, R T @ waE § I 9w B W) & dEre ad

s ft vrer W @ 2 g wefert v s Idhg ofim wr @ #) =
e # ggd R 7 2, S o ) wgfRa IR IET & B YaiaRor B SR 8 W@ 2

TRl # Ao fER g1 ORG99 IRV B IueH 4 FRaE) e w e
wErr o qen T M o i wengff fRam @ ww [ @Y wrl @)
5— 3k 39 WY N AN ok ol Rfte wevd, Sowo ww ® um RElE 1810
2023 U9 yaol § URa w0 3iffewer 3 Iy f39e 10102023 B vrmfy o™ @w
Uit AR gU A 2 & v wewer # Ao e g7 Wik sy fRATE 05.07.2023
U9 10102023 & e # FHAFE IR/ Ru afd $ g0 od sda) @
Ao | = G ST, GO0 AR T Ui, 97 U3 Wiodg, TRaes R, $oso
W/ (Email-soenvups@reditfmail.com) ! THIA IATT P B BE BY |

&
L
Gl

i 2 (3
Digitally Signed by WeiYer
Az
prreior-fHim)s 16:20:39
afeapasrerey
. { R 2

wfafR - W= dRw, Somo Wy fAEEe @, 9= ) S U3
AT W-42010 / €-3 / TSI 1357 / 2023, f2#T6 24.112023 & @ ¥ s afbg oot
R $G8d, 000 T S T R 18102023 TF THNT § qiRE Hio A0 B
e S 10.10.2023 1 BEAW Wiea Aawas srfaE) 2q 0|

aET q,

( wrer g )
IR = wia |
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File No.81-7005(099)/52/2023-07-,

Annexure - 3

11524484/2024

Yow fadis 21.032024 B THFE 12:00 91
HE—-UH0SI0210~98 / B1—7—2024
T,
W Rig o8F,
¥ Wi,
S0H0 IITHA |
e #,

1— 3R gon afag /v afE,
R @ 99 9uER/
TS0 ATHA |

2— g9 9RE,
Sovo wEyvT T @S,
IS |

qfaRer, 991 v§ Sy afadd aF-7 s : e [ g qTe, 2024

fRvg—m0 waosfiodte A% Rt & famel= sfovo wear-623 /2022 s, @t TR
IS oG T S F GIRe ey R 20012024 B IO B Goy A 355 |

HESY,

g TN @ U3 GEH-TR0S0210-619 / 81—7—2023, fA{E 03.01 2024 BT
mﬁmwﬁwwaﬁ R Ao wsa sRa sfeN, 78 e # afea siovo
FETT—623 /2022 WD, RN I IERIETE UG § A § WRT "o BT H I
Reie 10.10.2023 & auTeR # TETAA Sar /R Tfed wva g B dddE A
qE @ 7GR Frferd Sodo W T I, WATRET Ud Sierarg R fT, Soso
TG Y Teblel AT B B SR fear A 2

—  wio T wRa afewu, AE et # ifa afoto m—szs/zozz dia, w@rh
I SERETS o g o N wiRke Hl0 SfieRe & oMY AT 20.01.2024 B FHTA A
e &—

M . Mr. Vikas Tyagi, Executive Engineer, Irrigation Department has appeared online by
submitting that he is appearing for Respondent No. 7. Respondent no. 7 is the Chief Secretary
of the State of Uttar Pradesh. On the previous date on 10.10.2023, the Counsel for
Respondent Nos. 7 to 9 had sought time to file response. No response has been hled on
behalf of respondent no. 7. Page 241 of the paper-book has been referred by the Executive
Engineer as also Counsel for the State submitting that it is response of the respondent no. 7
but on perusal thereto, we do not find it 3 to be the response as Page 241 appears to be
some unsigned, undated note and page 242 and 243 are some internal correspondences.
Hence, the previous order of the Tribunal has not been complied with. Learned Counsel for
State of UP submits that he is representing respondent no. 7. The Tribunal does not
appreciate the practice of any Officer appearing at the instance of any other Officer and
making the submission without Tribunal’s direction though the concerned impleaded Officer
is already represented though the Counsel. Learned Counsel for respondent no. 7 submits
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File No.a1-7o§5%9 )/52/2023-07-,

1/524484/2024

that response on behalf of respondent no. 7 will be filed within one week.
7. The response of NMCG has been filed stating the following:-

“5. That the concerned activities along the Sonali river falls under the administrative
control and maintained by the Irrigation department of the State of U.P, However,
over a period of time, the direction of river flow has moved towards agricultural land
belonging to the private individual person.

6. That the State Government may take necessary steps for Interception & Diversion
{I&D) of the above mentioned drains to the existing STP as the existing STP in Roorkee
is hardly getting 20% of its design capacity flows at present.

7. That as regards the floodplain zonation, the necessary steps may aiso be taken by
the State Government.”

8. it will be open to the State Authorities to duly consider the response of the NMCG and take
appropriate remedial action and also to file their proposed action/action taken report in
pursuance to the response of the NMCG,

9. List this matter on 10.04.2024.°
3-  UEWA 9% # o (i) -7, e afve, Sovo ) @ AR | geE 2o
Rord /Redta w10 gosfiodlo # Tiaa fsar s @ | weeor § apreh goaTd Al 10.04.
2024 B Frga &4
3- O 39 G A 9 G @ o1 Few g € & yevd uakor § REr e g
wftm, wafawon, o7 @ wiearg e fwm & e § 9y www Ry owe srfed
o wear-600 # % 45% RAiw 21.002024 B AEATE 1200 T Iy B T §

g FRY 2 P oy Y08 A am—am Mm@ Wele el w

I/ U AT e WEHa ufep R @ e R | anfs wawr ¥ Tifeg ©Y 9
[ ¢ R wraTrta A waesiodlo # TiRee v o @) s @ 1 6 |

' LG,
Digitally Signed by
¥ fig e

Date: 19-03-2024 18:03:07
Reason: Approved { = e e )
g wfaa |

wffEfy — Frrferfan @t qoemd wa smavas srfard &g oftw -
1— 4 @i, |ftE, vaieo, 99 vd Sear aRads e, Sono wmaa
2— U PraforE, 91, %9, Jovo WA @ §9 Iy @ v Wfie 5 g dew A
TRMIT B a1t JRETT B v Prfa e & I B8

e &,

( & fig e )
¥ wfa |
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IR S IR
fRa1g ¢ Sict HHTE WTIR-4
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Canal, Roorkee Meerut. Division, Ssharanpur,
Reach — 1,500 km (1 km | Reach — 40 km length Rench -21 km length
in ws and 0.5 kmin d/s of | from confluence point from origin
Solani Aqueduct)
Proposed Remarks Proposed Remarks Proposed | Remark
Time Line Time Line Time Line s
Removal of encroachments up to , Completed No Encroachment - -
from the water way. of river | 11.04.2023 /
Solani in segment comes Recheckin
under the control of Uttar g is being
Pradesh Irrigation and Water done.
Resources Department. t oo
Prelimina survey and up to - up lo " -
Temporar;y demacmtion of | 15.06.2024 30.06.2024 30.06.2024
river land with coordination
of Revenue Department/
Irrigation  Department  of
Uttarakhand/Uttar  Pradesh
state Government,
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s — ACTION PLAN
No. ctails of Activity Northern Division Ganga Canal, . st
. Roorkee. Drainage Division —17, Meerut. X
Reach - 1.500 km (1 kminwsand 0.5km | Reach — 40 km length from confluence \
in d/s of Solani Aqueduct) point
Pmpt;fie:c'l‘lme Remarks Proposed Time Line Remarks \
1. I?emox al of' 'encroachments from the water way of up to Completed/ — No encroachments
river Solani in segment comes under the control of 11.04.2023 Rechecking is .
Unar Pradesh Imrigation and Water Resources ' being done {
Department. , ' %j
2. | Preliminary ‘survey and temporary demarcation of up 10 15.06.2024 - "‘L:'f-'ﬁ“ﬁ“-to 30.06.2024 -
river land with coordination of Revenue: ‘] -
Department/ Irrigation Department of Uttarakhand/ .
Uttar Pradesh State Government. B
3. | Ascertain of Flood Plain Zone considering with the { up to 30.09.2024 - %%m 30.09.2024 -
observed/ evaluated discharge at 1:25, 1:50 and i
1:100 years frequency as deemed fit for this area; "
and establishment of boundary pillars. - _hj

Note: - The remaining reach of Solani River in Haridwar district is under the control of Uttarakhand'StgtE;{fnr which an action plan is being

4

2778829/2024/

prepared by them.

n

e

Chief Engine::}(;anga)
Irrigation & WR Department U.P

Meerut
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2778829/2024/ -4

ACTION PLAN
S.No. Details of Activity Irrigation Construction
Division Saharanpur
Reach-21 km length from origin
ProposedTime Line | Remarks
l Removal of encroachment from the - -
water way of River Solani in segment
comes under the control of Uttar
Pradesh Irrigation and Water Resources
Department _
2 Preliminary survey and Temporary | upto 30.06.2024 -
demarcation of River land with
coordination of Revenue Department/
Irrigation Department of Uttarakhand/
/| Uttar Pradesh State Government. |
3 Ascertain of Flood Plain Zone upto 30.09.2024 -
considering  with  the  observed/

evaluated discharge at 1:25, 1:50 and
1:100 years frequency as deemed fit for
this area; and establishment of
boundary pillars.

Ex‘ccﬁﬁgincer

Irrigation Construction Division,
Satraranpur

Seboor

Supet

in Engmeer
lrrlgntlon Works:Circle
Sahkaranpur

Chief Engineer(Yamuna)
Irrigation & Water Resources
Depertment Uttar Pradesh,
Okhla, New Delhi
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637 Annexure - 5

Email : romuzaffaragar@uppcb.in TRATY © 01312436493

IR Qe WWOr f%ﬁ:ﬁrvr qE, FOTBEOR
E%.%i‘»’ U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR
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Repott in compliance to Horitbie National Gi‘éhé*ﬁ_“ftfi'biinal_orde[ dated 29.01:2024.in

the matter.0f 0:A.iNo. 632/2022V.i. Ty

agi Vs Stite of Uttarakhand
in reference to the 0.A. No. 632/2022 V.K, Tyagi‘Vs State of Uttarakhand, Hori'ble.
NGT on date 29.01.2024 issued the following directions :

B o 6. M. Vikas Tyddi, Executive Engih‘z_zér,,}frfigaﬁqn Depariment has appedred
oniine by-subrwitting that he is appedring for Respondent No. 7, Respondent ho. 7.is the.
Chief Secietary of the State of Uttar Pradesh. On.the previous date on 10.10.2023, the
Counsel for Respondent Nos. 7 to 9 had sought time to file response. No responsé has
been filed on behglf of respondent no. 7. Pagje. 241 of the paper-bock has.béen referred
by the-Executive Engineer as ofso Counsel for the State submitting that.it is résponse of
the respandent no.. 7 but on perusal thereto, we do not find it to beithe résponse as Page
241 -appeors to be some unsigned, undated note -uid. poge 242 and 243 are some
internal correspondences. Heice, the _,;‘j‘r’éir.ﬂ&dﬁd ofdeér of the' Tribunat ‘has not bHeen
complied with, Learned Counsél ifor Staté of UP submits that he. is representing
respandent no. 7. The Tiibuiial doés not appreciate the practice of any Officer appearing
at the instance of any other Officer and iaking the submission without Tribunals
direction though the toncerned impleaded Officer is already represented though the
Counsel. Learnied Counsel for respondent no. 7 submits. that response on behaif of
responident no. 7 will be filed within one week.

7. The: résponse-of NMCG.has been filedstating, the following:-

5. That the coficerhéd Getivities: along: the Sonali river falls. under the.
administrative. é‘o‘ﬁfi‘fé‘iﬁ:&hﬁ;iﬁdiﬁt_d[hgg':"'lgya.the Irrigation-depariment of the,
Stateé of U.P. However, over a period of time, the direction of river flow Has.
fmoved towards agricultural land’ belonging to the private individual
person.

6. That:the State Government miay-toke necessary steps for interception &
Diversion (I&D) of the above mentioned drains to the existing $TP. as the

Ce
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existing STP in Roorkee is hardly getting 20% of its design capacity flows at
preserit.

7. That as regards the flood plain zonation, the necessary steps may also
be taken by the State Government.”

8. it will be open to the State Authorities to duly consider the response of the
NMCG and take appropriate remedial action-and also to file their proposed action/action
taken report in pursuance to the response df the NMCG.

9. List this matter-on 10.04.2024."

Background/Previous Inspections/Surveys regarding Water Poliution in Solani River
it is to be noted that O.A. No. 495/2023 Mohd. Amjad Vs CPCB with O.A. ho.

530/2022 Anuj Kuriar Vs State of Uttarakhand & Ors. presently under consideration
before Hon'ble NGT which is in reference to the water pollution in river Solani and river
Ban Ganga originating from Uttarakhand and passing through the District
Muzaffarnagar. in compliance to the directions of Hon'ble NGT ifi the above said G.A.,
the joint committee comprising of CPCB, UPPCB, UKPCB, MOEF, NMCG and District
Administration (Uttarakhannd & Uttar Pradesh} conducted site surveys from Rocrkee
(Uttarakhand) till downstream of Shukratal {Muzaffarnagar) of river Ban Ganga, river
Solani and river Ganga passing through Shukratal. The joint survey was conducted on
dated 14-15 September 2023 and Post-ménsoon committee visit on 11-12 October,
2023.

River Solani and river Ban Ganga are 02 separate river channels originating from
the ranges of Himalayas traversing through Roorkee area in Uttarakhahd and then
entering in district Muzaffarnagar. Both the rivers confltience in district Muzaffarnagar
and travels as Boodhi Ganga at Shukratal.

The joint committee, during the survey, inspécted several points/villages from
where the river Ban Ganga and river Sofani passes from Roorkee till dfs of Shukratal

with the final objective to conduct poliution source mapping of both rivers. Several

ok L
4
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samples were collected from both; the fivers t“r“avé?smgfrom the area of Uttarakhand
and ‘Uttar Pradesh. A joint réport was _pte’par‘gd.w"i_{h.g_ll, the facts and pollution source,
mapping of rivers and the report.was submitted to:-Hon'ble NGT by the joint committee.
The joint. committee report is annexed as Annexure=1.
Major facts ideitified by the Joint Committee while:conducting survey of Solani River
River Solani

The Solani River-ariginates from the Himalayan foothills, near Dehradun and runs
along an approximate length of 145 km through Bikarigarh, Bhagwanpur, Roorkee,
Laksar city/towns before falling into River Bfa*ﬁgﬁhgé at upstreamn of Shukratal. Rivér
Solani is:.a rain feed river. For pollution SOUFEE Tiapping, Joint team catried out
monitoring and. sampling of River during Ottober 11 to 12, 2023. The location map

showing moriitering locations on fiver Solatii: a#d itg tribatary river Ratmau is shown in
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Location map showing imonitaring tocations on river Solani and its tributary river Ratmau

The objectives of the pollution source mapping were:
» Tracing and mapping the course of the river.
e Characterization of water quality of river at various locations.
e |dentification, quantification and characterization of major
tributaries /drains joining theriver.
« Impact on water quality of River Banganga b/c and a/c with River Solani.
e Assessment of sewage management in catchment area of Solahi river.
During the poilution mapping and exploratory survey, the course of Solani river was
mappedfrom upstream of Roorkee till corifluence into the River Banganga. The details

of the sameis presented in Figures,

River Solani ugstream of Roorkee ' River Solani downstream ofRoorkee
at bridge on National Highway

|
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" River Ratmaunear Coer Institute; River Solani afte \
National Highway, Roorkee Ratmau at Roorkee-iaksar Road
_ t :
4 iAie - i

. . PR r21°46 PArapy € aviwromraw
Chyrcdmr, LM it Prmoteesiy, tevidiem
Sl 4 EEer tp b VLIV IR, miaTar i ASTAmRIL P 7Y, levriin

River Solani before confluence with River Banganga

Four samples from River Solani and one sample from the tributary River Ratmau
were collected to analyze the status of river water quality and to understand the

characteristics of possible polluting sources st different locations along the course of the
river. :

26
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During mapping joint teams observed that apart from rain water, the river
receives discharge of untreatéd sewage from major towns {Bhagwanpur, Roorkee) &
several villages along its stretch including discharge of treated sewage from 33 MLD
STP in Roorkee city

The joint committee during conducting survey of river Solani divided the survey
into 3 stretches which were :

e Stretch - I: Origin to u/s of Roorkee

¢ Stretch - II: u/s of Roorkee to u/s of Laksar

» Stretch — 1il: D/s of Laksar to River Solani before confluence with River
Banganga

The detailed report of Solani river, pollution source mapping of the riveir and
water quality of the river from the origin of the river traversing through Uttarakhand
area tilt the joining of fiver with Ban Ganga before traversing through Shukratal is
already produced in Annexure-1.

The joint committee has given the following conclusions regarding river Solani
which is highlighted below :

i.  River Solani originates from the Himalayan foothills, near Dehradun and
runs along an approximate length of 145 km through Biharigarh,
Bhagwanpur, Roorkee, Laksar city/towns before falling into River
Banganga at upstream of Shukratal in Muzaffarnagar.

ii. River Solani receive flow from rain along with discharge of untreated
sewage from nearby villages namely Kishanpur, Hasanpur etc and treated
sewage of 33 MLD STP Rocrkee. Moderate poliution in river was observed
from origin to upstream of Laksar town. The STP was found complying
w.r.t discharge norms prescribed under Hon'ble NGT order dated
30.04.2019 in O.A. No. 1069/2018 extept Total phosphorus (2.7mg/L
against ﬁ?rm of 1 mg/l) and Faecal coliform (14 x 10* MPN/ 100 ml against

a» o
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normof <230 MPN/100 mi). y

iit. The water quality -of river Solditi ‘befote: conflaence with river: Banganga
wds meéting primary water guality ¢riteria for bathing w.rt. pH, D0, BOD
ahd FC..

iv. Water quality -of River Banganga after confluence of River Solani at
shikratal Ghat, Muzaffarnagar was, meet:ng ‘primary water qua!:ty ‘criteria:

far: b%thmg w.r.t. pH;: D0, BOD: and Fci

From the dbove conclusions and surveys tonducted earlier by the joint

‘‘‘‘‘‘

committee, following are the observations regardmg water pollution in tiver -Solani %ill

confluence: in river Ban Ganga withsespect to:Muzaffarnagar area.

a)

b)

d)

During the survey; thejoint COﬁimiﬁéééhéS‘ rigted that the river Solani runs.along:
length of 145 Kms. through Biharigarh; Bhagwanpur, Roorkee, Laksar, City /towns
before failing into river Ban Gaiiga.at U/$ of Shukratal in Muzaffaragar. All major
cities/towns/ villages dischaiging their uhitreated effiuent into river Solani falis
only undgr the jurisdictionfarea of Utarakhand: (Biharigarh, Bhagwanpue,
Roorkee, Laksararéa). '.

Comimittee has obiserved that: the river Solanii receives discharge of uritreated
sewage from nearby villages namely Kishanpur; Hasanpur ete. (which falls in
Uttarakhand area) andalso treated sewageof 33MLD STP Roorkee.

The water guality of river Solani. before ‘conffuence of river Ban Ganga is also
meeting primary water quality criteria for bathing.

The committee during survey of the river, did not find any discharge of - sewage.

from any drdin going into the river Solani in Muzaffarnagararea.

M,s

(imraanAl)  {AnkitSingh)
AEE. . ' Régiotial Officer
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
Principal Bench, New Delhi
Original Application No0.495/2023
With
Original Application No. 530/2023

Mohd. Amjad & Anr. Applicant(s)
Vs.
State of U.P. & Ors. Respondent(s)
With
Anuj Kumar Applicant
Vs.

State of Uttarakhand & Ors. Respondent(s)
S. o Page
Particulars

No. No.

1.| Joint Committee Report in compliance of Hon’ble NGT order dated 14.08.2023 in
Original Application No.495/2023, Mohd. Amjad & Anr. Vs State of U.P. & Ors.
With order dated 23.08.2023 in OA No. 530/2023, Anuj Kumar Vs. State of
Uttarakhand & Ors.

2.| Annexure-1: Copy of List of participants of Committee meeting held in Shukratal on

14.09.2023

3.] Annexure-II: Copy of Uttarakhand Pollution Control Board(UKPCB) letter dated
13.09.2023

4.| Annexure-111: Copy of List of units provided by Uttarakhand Pollution Control
Board (UKPCRB).

5.] Annexure-1V: C opy of Written statement of villagers.

6.| Annexure-V: (.‘opy of Laboratory analysis results of drains and rivers.

7.| Annexure-VI1: C opy of inspection report of STP Roorkee.

8.| Annexure A‘lrrzit.‘opy of Consolidated Consent & Authorization (CCA) issued to M/S
Rai Bahadur Narayan Singh Pvt. Ltd. Distillery unit by Uttarakhand Pollution Control
Board (UKPCB) dated 06.10.2023 under Section-25 of the Water (Prevention &

29
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Control of Pollution) Act, 1974 and under Scction-21 of the Air (Prevention & Control

of Pollution) Act, 1981

9. Annexure-VII: Copy of the Hon’ble NGT Order dated 14.08.2023 in OA No.
495/2023

10 Annexure-VIII: Copy of the Hon’ble NGT Order dated 23.08.2023 in OA No.
530/2023.

W».

(Reena Satavan)
Scientist E
Central Pollution Control Board

Delhi-110032

Date: 21.11.2023
Place: Delhi
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Report of Joint Committee in compliance to

Hon’ble NGT orders dated 14/08/2023 in OA 495/2023 and

23/08/2023 in OA 530/2023 regarding pollution in river
Banganga at Shukratal, Muzaffarnagar (U.P.)

29.4906N 77.9910E
14/09/2023 12:39
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CPCB
CENTRAL POLLUTION CONTROL BOARD
Ministry of Environment Forest & Climate Change

Parivesh Bhawan, East Arjun Nagar, Delhi- 110032
(November, 2023)
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1. Background

In response to the water pollution issue at Shukratal Ganga Ghat in Muzaffarnagar, Uttar
Pradesh, the Hon’ble National Green Tribunal (NGT), vide its order dated 14/08/2023, in OA
No. 495/2023 (Mohd. Amzad & Anr. Vs State of U.P. & Ors.), directed the formation of a
Joint Committee to verify the factual position. The NGT stated, "In view of the averments
made in the application, we consider it appropriate that a Joint Committee be constituted to
verify the factual position. Accordingly, we constitute a Joint Committee comprising of
Central Pollution Control Board (CPCB), Regional Office, Ministry of Environment, Forest
and Climate Change (MoEF&CC), National Mission for Clean Ganga (NMCG),
Uttarakhand Environment Protection and Pollution Control Board (UEPPCB), Uttar
Pradesh Pollution Control Board (UPPCB) and District Magistrates (DMs) of Haridwar and
Muzaffarnagar and direct the same to meet within one week, undertake visits to the site, look
into the grievances of the applicant, associate the applicant and representatives of the
concerned project proponents, verify the factual position which shall include (i) details of
industries located in Laksar Industrial area and Muzaffarnagar Industrial area which are
discharging effluents in the drain connecting to the River Banganga; (ii) details of industries
which are functioning without consent/EC; (iii) functioning of STP/ETP and other waste
water treatment mechanism and (iv) mechanism for utilization of waste water for agriculture
and other land use purposes rather than discharging in the drain and take appropriate
remedial action by following due course of law and giving opportunity of being heard to the
concerned project proponents. The CPCB will be the nodal agency for coordination and

compliance.”

The Hon’ble NGT vide order dated 23/08/2023, in OA No. 530/2023 (Anuj Kumar Vs State
of U.P. & Ors.), directed that, “Since the Committee has already been constituted, therefore,
we direct the said Committee to look into and consider the grievance of the present
application also and submit the report in respect thereof along with the report in terms of the

earlier directions.”

Both the matters are listed for further consideration on 22/11/2023.

2. Actions taken by Committee:

I. Meeting of the committee on 28/08/2023 through VC

I1. Site visit on 14-15, September, 2023
36
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a) Interaction with complainant Md. Amjad in OA 495/2023 and Mr. Anuj Kumar

in OA 530/2023

b) Interaction with project proponent of M/s RBNS Sugar & Distillery and
Cavendish India Ltd.

¢) Industrial inspection of M/s RBNS Sugar & Distillery, Laksar and M/s
Cavendish India Itd, Laksar

I11. Post -monsoon committee visit on 11-12, October, 2023
a) Mapping and monitoring of River Banganga
b) Mapping and monitoring of River Solani
¢) Mapping and monitoring of Laksar

d) Mapping and monitoring of Hadwa drain

2.1. Meeting of committee on 28/08/2023:

To discuss the actions required to comply with the Hon’ble NGT's order dated 14/08/2023, in
OA No. 495/2023 (Mohd. Amzad & Anr. Vs State of U.P. & Ors.), a meeting of the
committee was convened on 28/08/2023. This meeting was attended by officials from CPCB,
MoEF&CC, NMCG, UPPCB, UKPCB, and district administrations of Haridwar and

Muzaffarnagar. Following extensive discussions, the committee reached the following

conclusions:

1.

State Pollution Control Boards (SPCBs) and concerned District Administrations will
collaborate with project proponents (PPs) to compile an inventory of industries situated in
the Laksar industrial area, gather data on wastewater generated by these industries, and
provide information on Sewage Treatment Plants (STPs). Additionally, they will involve
District Agriculture Officers to explore the utilization of wastewater for agricultural
purposes. All details must be submitted to the Committee by 10/09/2023.

. SPCBs will coordinate with PPs to obtain written submissions, if any.

. It was reported by the representatives from the Regional Offices of UPPCB,

Muzaffarnagar and UKPCB, Roorkee that no industries were discharging into River
Banganga. Therefore, it was decided that the SPCBs demarcate the catchment area of
River Banganga, West Kali, and River Solani and provide written confirmation if no
industries are discharging into these rivers.
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4. Details of industries discharging into Idrispur drain must be submitted by SPCBs by
10/09/2023.

5. Another meeting is scheduled for September 14-15, 2023, at Shukratal, Muzaffarnagar, to
discuss the next steps. During these dates, the teams will also conduct visits to industries.

6. UKPCB shall coordinate with relevant PPs, and UPPCB will coordinate with the
Applicant for their meeting & discussion with the committee on September 14,15, 2023 at
Shukartal.

7. The Committee agreed to conduct post-monsoon monitoring of drains.

8. Information regarding the FIR filed in March 2023 and July 2023, as well as progress on
these cases, will be provided to the Committee by the District Administration of
Muzaffarnagar.

9. NMCG's representative requested additional time to provide their comments.

2.2. Site visit by Committee on Sep 14, 2023

A committee meeting, was held at Shukratal Ganga Ghat, Muzaffarnagar, on 14/09/2023. It
was attended by officials from CPCB, MoEF&CC Regional Offices in Dehradun and
Lucknow, NMCG, UKPCB Regional Office in Roorkee, UPPCB Regional Office in
Muzaffarnagar, Uttar Pradesh Irrigation Department and the District Administrations of

Roorkee & Muzaffarnagar (Figure-2). List of participants is attached as Annexure-1.

2.2.1. Brief description of sites and locations:

M/s RBNS Pvt. Ltd. (Sugar and Distillery) is located in the catchment area of Laksar drain
and confluence of Laksar drain into River Banganga near Idrishpur village,
Uttarakhand. Laksaris a small town, near Haridwar city and Nagar Palika in Haridwar
district of the Indian state of Uttarakhand. The average elevation of Laksar town is
approximately 227 meters (745 feet) above sea level. It is located between the towns of
Khanpur and Sultanpur, and in close proximity to the towns of Pathri, Jhabrera, and Roorkee,

all of which are situated in the Haridwar district of Uttarakhand.

Another industry, known as M/s Cavendish Industries Ltd., is also situated within the
catchment area of the Hadwa drain, which is a subsidiary drain of the Laksar drain. The River
Solani, a tributary of the River Banganga, confluences with the River Banganga near
Shukratal in Muzaffarnagar, Uttar Pradesh.
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A joint committee conducted a pollution source mapping study for the Rivers Banganga and
Solani, as well as the drains namely Laksar and Hadwa. The committee also monitored 33
MLD Sewage Treatment Plant (STP) in Saliyar, which is located within the catchment area
of the Solani River. A map illustrating the monitoring locations on rivers & drains along with
industries & STP is provided in Figure-1.
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Figure 1: Location map showing monitoring locations on rivers (Banganga, Solani, Ratmau &
Sukhi) and drains (Laksar & Hadwa)

2.2.2. Details of Committee visit:

2.2.2.1.Visit to Shukratal area:

The Committee discussed the next steps in the matter and conducted a site visit to the
confluence point of River Solani with River Banganga via motorboat, approximately 1.3

kilometres upstream of Shukratal Ganga Ghat (Figures- 2 to 6). The water in River

Banganga at Shukratal appeared clear, and fish species were observed at the Ganga Ghat.
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Due to recent rainfall, there was adequate flow in the river. Considering the weather

conditions, the committee decided to carry out monitoring of rivers and drains during the

post-monsoon season, tentatively scheduled during 15%-2"Y week of October 2023, to collect

representative samples and assess the true characteristics of rivers and drains. A groundwater

sample was collected from a hand pump in Shukratal (Figure-7). The laboratory analysis
results indicated that Total Hardness (205 mg/L) and Iron (0.39 mg/L) exceeded the
acceptable limit notified by the Bureau of Indian Standards (BIS) IS 10500:2012 (Table-1):

Table 1: Laboratory analysis results of groundwater collected near Shukratal Ghat,

Muzaffarnagar (U.P.)

Monitoring location
Parameters Hand pump near Shukratal BIS IS 10500:2012
Ghat (29.486343, 77.989746) (Acceptable limit)
pH 7.99 6.5-8.5
oy -
TDS 238 500
COD BDL -
Total Hardness 205 200
Chloride 15 250
Phosphate 0.05 -
Fluoride 0.33 1.0
Sulphate 07 200
Nitrate 0.04 45
Colour (Hazen) BDL 05
Cd BDL 0.003
Co BDL -
Cr BDL 0.05
Cu BDL 0.05
Fe 0.39 0.3
Mn 0.02 0.1
Ni BDL 0.02
Pb BDL 0.01
Sb BDL -
Se BDL 0.01
\% BDL -
Zn 0.55 05
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Figure 2: Meeting of committee at Shukratal
Ganga Ghat, Muzaffarnagar

‘ Figure 3: Visit of committee members to
confluence point of River Solani with River
Banganga via motor boat

Figure 4: Confluence point of River Solani
with River Banganga

Figure 5: River Banganga after confluence of
River Solani

Figure 6: River Banganga at Shukratal,
Muzaffarnagar
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* Figure 7: Collection of groundwater in
Shukratal, Muzaffarnagar
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Also, UPPCB vide letter dated 3.11.23 submitted that “in district Muzaffarnagar from the
location at Shukratal where both river Solani and Banganga meets till the location at
Haiderpur wetland where these rivers joins the main stem of Ganga River, there are no
industries which discharge their effluent directly or indirectly in any of the three rivers. The
nearest industry located in district Muzaffarnagar is M/s The Ganga Kisan Sahkari Chini
Mills Ltd. Morna which is at about aerial distance of 8 Km. (Approx.) from Shukratal Ghat
and uses its treated effluent in irrigation and recycling. Also, there is no identified drain in
district Muzaffarnagar discharging effluent into river Ganga at Shukratal Ghat or Solani and
Banganga river. Hence, industrial water pollution sources having a tendency to pollute

Ganga at Shukratal Ghat is not present in the area of district Muzaffarnagar.”

2.2.2.2. Interaction with complainant in OA No 495/2023

During this meeting, the committee interacted with the complainant, Mohd. Amjad, in OA
No. 495/2023, at Shukratal Ghat who submitted there were no additional issues beyond those
submitted to the NGT. He provided copy of his Aadhar card as Id proof.

2.2.2.3.Visit to Laksar area on 14-15, Sept, 2023:

UKPCB vide letter dated 13.9.23 has submitted the list of 13 industries in catchment area of
Laksar drain to which consent to operate was issued under Water (Prevention and Control of
Pollution) Act, 1974 (Annexure-I1). It was submitted by the UKPCB to the committee that,
apart from M/s R.B.N.S. Pvt. Ltd., no other unit is discharging untreated/partially treated
effluent into any drain/water body in the catchment area of Laksar drain. It was observed by
the committee that, in catchment area of Hadwa drain, one major unit namely M/s Cavendish
Industries Ltd. (formerly Birla Tyres), a unit of J K Tyres, located in Village Khedi
Mubarakpur, Uttarakhand was observed. Considering the potential of M/s Cavendish
Industries Ltd. to pollute the water bodies/drains in the catchment, the committee decided to
visit the industry. Committee also visited the surroundings of other units namely M/s JMV
Ispat, M/s Shree Cement Ltd., M/s Yogi Industries, M/s Green Biofeeds Pvt Ltd, M/s B S
Rolling Mills, M/s Narmada Agro Fertilizer & Chemicals, M/s Ruchi Soya Industries Ltd,
M/s Alfa Ingot Pvt Ltd, M/s APT Packaging Pvt Ltd, M/s Chaudhary Enterprises Pvt Ltd.,
M/s Keshav Dev Industries and M/s Shiv India Pharmaceuticals and observed that these
industries don’t have potential to discharge in Laksar and Hadwada drain. The details about
the other units in terms of product manufactured, consented water requirement & discharge

quantity and mode of disposal of treated waste water is attached as Annexure-111.
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In Laksar area the committee visited Laksar drain at upstream and downstream of M/s Rai
Bahadur Narayan Singh Pvt. Ltd. (Figure- 8 & 9). It was observed that at upstream, the drain
carried storm water due to rain, while downstream, the wastewater appeared light reddish-

brown in colour.

d 7B0366E
2023 1107

Figure 8: Laksar drain upstream M/s Rai Figure 9: Laksar drain downstream M/s Rai
Bahadur Narayan Singh Pvt. Ltd. Bahadur Narayan Singh Pvt. Ltd.

2.2.2.4. Interaction with complainant in OA No. 530/2023

On 15/09/2023, the committee interacted with the complainant, Shri Anuj Kumar, in
reference to Hon’ble NGT order dated 23/08/2023 in O.A. No. 530/2023 regarding non-
compliance and violation of the directions issued by the Pollution Control Board to M/s Rai
Bahadur Narayan Singh Sugar Mills Limited. The committee discussed the issues raised by
the complainant and other villagers. Villagers provided written statements (Annexure-1V)

regarding the impact of industrial pollution on human health and agriculture.

2.2.2.5.Inspection of M/s Rai Bahadur Narayan Singh Sugar Mill Pvt. Ltd. (Sugar &
Distillery), Shekhpuri, Laksar, Uttarakhand:

On 14/09/2023, the committee inspected M/s Rai Bahadur Narayan Singh Sugar Mill Pvt.
Ltd. and M/s Rai Bahadur Narayan Singh Distillery Pvt. Ltd., located in Shekhpuri, Laksar,
Uttarakhand. Committee also interacted with the industry representative Sh. S.P.Singh, (Unit
Head) and he informed that both Sugar & Distillery plants are non-operational and unit is not
discharging any effluent into the Laksar drain. The major observations made by the
committee during inspection of the industry - M/s Rai Bahadur Narayan Singh Pvt. Ltd. are
as follows:

e On the day of inspection, both sugar and distillery unit were found non-operational.

g 43
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e It was informed by the unit representative that the Distillery unit has stopped its
production from 24.06.2023 due to monsoon, and will resume its operations after
rainy season and the sugar unit has stopped in manufacturing operations from 21 May,
2023 due to completion of crushing season and will resume its operations after 15
Nov, 2023.

2.2.25.1. Inspection Report of M/s RBNS Sugar unit:

Unit was established in year 1935 and engaged in production of plantation white sugar
with consented crushing capacity of 10000 TCD using sugarcane as a raw material.

As per final manufacturing report R.T. 8 (C) for the season 2022-23, average daily
crushing rate is observed as 8497.2 TCD during 195 operational days (From date of start
on 07.11.2022 to date of finish on 21.05.2023).

Unit has valid Consent to Operate under section 21/22 of Air (Prevention & Control of
Pollution) Act, 1981 (as amended) and under section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 (as amended) up to 31.03.2024. The unit is having valid
Authorization issued under the provisions of Hazardous and disposal of hazardous
wastes up to 31/03/2024.

Unit has an Effluent Treatment Plant (ETP) of capacity 1000 KLD for treatment of mill
house & boiling house effluent. ETP based on ASP technology followed by tertiary
filtration system, was found non-operational. However, joint team observed that
biological system was under stabilization stage as aeration system (surface aerator) was
in operation.

Joint team observed improper hydraulic design of ETP sub-units as pumping was
observed between aeration tank and secondary clarifier (settling tank) rather than gravity
flow as standard practice for effective settling of MLSS in secondary clarifier.

The joint team has observed that Lakshar drain flow besides the ETP unit and there is no
boundary wall near the ETP area for demarcation. As there is no boundary wall between
ETP & Lakshar drain, possibility of discharge of untreated effluent in to drain can’t be
ruled out.

Unit is having two lagoons, one in ETP area having capacity 1200 m® and another in
distillery area of capacity 3500m? for storage of treated effluent for further recycling &
irrigation purposes. Pumping arrangement was provided to transfer treated water from

ETP to lagoon in distillery area.

44
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It was observed that unit is having multiple discharge options from ETP outlet. Treated
effluent is stored in 1200m?3 lagoon for use in process & 3500m? for use in irrigation.
One outlet drain was observed from ETP outlet towards Laksar drain.

Unit has 15 hectare of own land area for irrigation.

Housekeeping near the ETP was very poor as the shrubs found grown all over the ETP
area.

As per consent provided by UKPCB, unit has to install the sewage treatment plant (STP)
in their premises for treatment of generated sewage. However, till date no STP is

installed by the unit thus violating the consent condition.

Recommendations:

As the unit is having a colony of approx 100 houses from which approximately 40KLD
of sewage is generated hence, the unit shall install STP of adequate capacity for
treatment of domestic sewage.

Unit shall construct boundary wall behind ETP to demarcate it from adjacent Laksar
drain.

iii. Unit to carry out adequacy and performance assessment of ETP.

Unit shall make provision for gravitional flow from aeration tank to secondary clarifier
for effective performance of clarifier.

V. Unit shall submit irrigation management plan to UKPCB.

vi. Unit to ensure metering at all treated water consumption and discharge points and
accordingly ensure proper record keeping.

2.2.2.5.2. Inspection report of M/S Rai Bahadur Narayan Singh Pvt. Ltd. Distillery

unit;:

General Details of molasses based distillery plant

Consents & Authorization

The unit has obtained Consolidated Consent & Authorization (CCA) issued by
Uttarakhand Pollution Control Board (UKPCB) dated 06.10.2023 under Section-25 of
the Water (Prevention & Control of Pollution) Act, 1974 and under Section-21 of the
Air (Prevention & Control of Pollution) Act, 1981 having validity upto 31.03.2023 for
production of 60 KLPD of Ethanol/ENA/RS + 60 KLPD of Ethanol by using 372
m3/day of molasses. (Annexure —A1l). Unit has applied for the renewal of CCA dated
12.092022 on 13.03.2023.

The salient conditions of the Consolidated Consent to Operate are as follow:

a. The unit shall carry out production of Ethanol/ENA/RS + 60 KLPD of Ethanol
@ 120 KLPD using 372 m®/day of C — Heavy molasses or B — Heavy molasses.
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b. Unit shall comply with the conditions of NOC issued by Ground Water
Department Govt. for abstraction of ground water.

c. Unit shall maintain Zero Liquid Discharge, and no effluent is allowed to
discharge outside the premises.

d. The final storage capacity of lagoon for storage of concentrated spent wash after
MEE to be utilized in bio-composting shall be strictly restricted to thirty days
equivalent of Concentrated spent wash.

e. The unit having uncovered bio-compost area shall stop its bio-compost activities
in monsoon period. The Unit shall make extra land arrangement for storage of
press mud and ready bio-compost.

f. The unit shall use bio-composting only up to December 2023, thereafter no fresh
concentrated spent wash shall be disposed through bio-composting yard and
spent wash shall be totally disposed through spray dryer.

g. Flow meter to be installed in all water abstraction points and usage of fresh
water to be minimized.

h. Industry shall maintain Online Continuous Effluent and emission Monitoring
System (OCEMS) on ETP and stack & connect it with SPCB and CPCB server,
before start of production as per the direction of CPCB.

i. The industry should ensure the operation of the air pollution control system
(APCS) in such a manner that the air emission confirms with the standards
prescribed under the E.P Act 1986 as amended.

Compliance status of conditions stipulated in consent to Operate
Production Capacity:

e On the day of visit, the distillery unit of capacity (120 KLD) were found non-
operational.

e It was informed by the unit representative that Distillery unit has stopped its production
from 24.06.2023 due to monsoon, and will resume its operations after rainy season,
however during committee’s post monsoon visit on 11.10.2023 the unit was again found
non-operational.

e The unit representative has informed that the old distillation plant of capacity 60 KLD
was commissioned in 2014 and the new distillation plant of capacity 60 KLD was

commissioned in 2022.
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Groundwater abstraction:
e The Uttarakhand Ground Water Department (UKGWD) granted No Objection

Certificate (NOC) to the unit for groundwater abstraction from 01 no. of borewell,
having validity upto 17.08.2026 for two borewells and upto 18.08.2026 for 03™
Borewell. As per the conditions of NOC, the unit can abstract groundwater at a

» For management of spent wash, the unit is currently following below mentioned scheme:

» Raw Spent Wash (new plant) - Integrated MEE - Bio-methanation—> Standalone

o]
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maximum rate of 500 KL/day. During visit the team noticed that the borewell flow meter

readings were 0.0 m%/hr

Verification of Zero Liquid Discharge as stipulated in Consolidated Consent to Operate

issued by UKPCB on 06.10.2023

Raw Spent Wash (old plant)-> Bio-methanation-> Standalone MEE —>lagoon ->Bio-

composting

MEE->Dryer

Table 2: Design capacity of various ZLD units:

S. Particulars Nos. | Size /capacity / feed rate
No.
1. IMEE (for new plant) 01 25 m*/hr
2. Bio-digesters 04 1000 m® (02 no.) (in use)
7500 m® & 8000 m? (for future use)
3. Evaporator (6 stage ) (for 01 25 m®/hr (02 forced circulations and 04
old plant) falling film)
4. Evaporator (6 stage) 01 25 mé/hr
for new plant
5. Lagoon for storage of 03 Total = 5222 m®
concentrated spent
wash/bio-methanated spent
wash
6. Lagoon found filled 01 2800 m?® (found filled with boiler ash)
7. Lagoon for storage of sugar | 01 3500m?3
water

The unit has installed mass flow meters with totalizer at, inlet and outlet of IMEE, Inlet

and outlet of MEE. All mass flow meters are connected to CPCB server. Since the unit

12
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was found non-operational, raw spent wash was not available, therefore performance
evaluation of spent wash management system could not be assessed.

For management of raw spent wash, the unit has 03 digesters of capacity 10000 m3 (2
nos.) and 7500 m3 six stage Multiple Effect Evaporator (MEE) of capacity 600 KLD (2
nos.) and CPU of capacity 1050 m3 which were found non-operational during visit.

For treatment of MEE condensate, and other low strength effluent, the unit has installed
common Condensate Polishing Unit (CPU) of capacity 1050 KLD (for sugar and
distillery unit).

The CPU comprising of equalization tank, UASB, aeration tank, clarifier and lamella.
The UASB reactor was found vacant and not in operation during the visit, the unit has
informed that treated water from CPU is being utilized in cooling tower and in molasses

dilution.

Lagoons:

For storage of concentrated spent wash, unit has 03 lagoons of capacity 1925m3, 1925m3
and 1372 m3 (total capacity 5222m3. The joint team observed that these 03 lagoons were
found filled with approx. 80-85 % of spent wash (Approx. 4000m3-4500m3).

The team also observed that the unit has two more lagoons of capacity 3500m3 and 2800
m3. Out of which one lagoon of capacity 2800m? was found filled with mud/ boiler ash
and the another lagoon of capacity 3500 m® was found filled with rain water, which is
informed by the unit’s representative that the lagoon of capacity 3500m? is used for
storing treated effluent from sugar mills.

It was observed that Laksar drain carrying sewage from Laksar town flows from Laksar
city is passing through the premises of the unit via open channel. The drain flows
adjacent to the lagoons.

The joint team collected samples from three lagoons which is according to the unit used

for storing concentrated spent wash. Analysis results are mentioned in Table-3 below:

Table 3: Analysis results of spent wash samples collected from unit

13

Sr. No. Sample pH COD BOD TS (mg/l) (% Total
Location (mg/l) (mg/l) Solids)
1. Lagoon-1 6.4 93922 39429 82090 8.2
2. Lagoon-2 5.1 182376 51500 176740 17
3. Lagoon-3 6.2 82416 36000 75640 7.5
48
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Analysis result of sample collected from lagoon-1, lagoon-2 and lagoon-3 shows pH- 6.4,
5.1 & 6.2, COD - 93922 mg/l, 182376 mg/l and 82416 mg/l, BOD — 39429 mg/I, 51500,
and 36000 mg/I and Total Solid % of spent wash is 8.2%, 17% and 7.5% respectively.
Analysis results of the samples collected from the lagoons clearly indicate that the unit is
storing bio-methanated spent wash (BMSW) in lagoons-1 & lagoon -3, raw spent wash
(RSW) in lagoon -2. which is in violation of CPCB direction dated 07.12.2015.

CPCB direction adted 7.12.2015 clearly stated that in case of bio-composting, the unit
could strictly restrict its lagoon capacity to thirty days’ storage equivalent of
concentrated spent. However, even during monsoon season lagoons were found filled
with BMSW/RSW and as these lagoons are located adjacent to Laksar drain hence the
possibility of overflow/discharge of spent wash in the Laksar drain can’t be ruled out.
Since the unit was non-operational thus, the industrial impact on drain couldn’t be
verified.

The team has also collected sample from the storm water drain (near cooling tower)
outlet towards Laksar drain. Analysis results of the samples collected from the outlet of
storm water drain near shows pH- 7.1, COD- 220 mg/l BOD-44 mg/l TSS-117 mg/l,
TDS 1540, Cl- 106 mg/l, colour 21, sulphate-34 mg/l and Phosphate 0.2mg/I.

It was observed that Laksar drain carrying sewage from Laksar town flows from Laksar
city is passing through the premises of the unit via open channel. The drain flows
adjacent to the lagoons.

The team has also collected sample from the outlet of storm water drain near CPU area.
Analysis results of the samples collected from the outlet of storm water drain near shows
pH- 7.1, COD- 220 mg/l BOD-44 mg/l TSS-117 mg/l, TDS 1540, Cl- 106 mg/l, colour
21, sulphate-34 mg/l and Phosphate 0.2mg/l which indicates discharge of cleaning

effluent into Laksar drain.

Dryer

The unit has installed two spray dryers having capacity of 45 TPH and 45 TPH for both the

distillation plant (60 KLD each). The details of dryer are as follows;

Table 4: Details of Dryers

S. No. | Capacity Fuel & Stack Height Air Pollution Control
Device (APCD)
1. | Spray dryer (45 TPD) Bagasse fired 40mtr Wet scrubber

14
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2. | Spray dryer (45 TPF) Bio-gas 40mtr Wet scrubber

Bio-composting

e As per the consent, the unit is allowed to bio-composting only up to December 2023,
thereafter no fresh concentrated spent wash shall be disposed through bio-composting
yard and spent wash shall be totally disposed through spray dryer.

e The unit representative has informed that, from January 2024, the unit consume all its
spent wash through dryer and the practice of bio-composting will be stopped thereafter.

e The unit is having total 14 acres of active area which was visited by the joint team on
14.09.23 & 11.10.23. Out of 14 acres, 4.56 acres of land is covered and the remaining
9.66 acres of land is open/uncovered where four cycles of bio-compost per annum can be
carried out. As per the calculation (considering spent wash generation rate 6 Kkl/kl of
production), the unit is requiring 7.14 of bio-compost area, which is found adequate.

e Following were observed by the team during the visit to bio-compost yard:

i. No Bio-compositing activity was going on at the time of visit however, ready
bio-compost was found stored in the covered shed. The covered shed was
damaged and improper.

ii. Bio-compost yard, leachate collection drain and pits were not observed around
the periphery of bio-compost yard for leachate management. Leachate was found
filled in the bio-compost yard.

iii.  The unit has not constructed any boundary wall near the compost yard, however
the team re-visited the unit on 11.10.2023 and it was found that the unit has
constructed boundary wall near compost yard.

iv. A tank of capacity 300 kl was observed in the bio-compost yard which is used
for storing concentrated spent wash for bio-composting purpose.

Violations observed by the committee in M/s RBNS Sugar & Distillery units:

i. Lakshar drain flow besides the ETP unit and there is no boundary wall near the
ETP area for demarcation. As there is no boundary wall between ETP & Lakshar
drain, possibility of discharge of untreated effluent in to drain can’t be ruled out.

ii. Unitis not having an comprehensive irrigation management plan.

iii.  Unit is not having any sewage treatment plant as stipulated in the consent.

50
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iv. In the distillery plant, as per the analysis results of the samples collected from all
the lagoons the total solids were found below 30% which is in violation of CPCB
direction dated 07.12.2015.

v. Unit was not complying with CPCB bio-compositing SOP.

Recommendations:

1. UKPCB shall restrict the production capacity of the unit such that the entire quantity of
spent wash i.e about 4500m3 stored in three lagoons of capacity (1925m3, 1925m3 and
1372 m3) be consumed through dryer in environmentally sound manner within two monts
time and thereafter, shall dismantle all the 03 lagoons.

2. The unit shall dispose all the stored ready bio-compost and press mud in bio-compost
yard by adapting appropriate scientific method under the supervision of UKPCB within
two months.

3. The unit shall prepare adequacy and performance assessment report of ZLD scheme for
molasses based distillery as unit has expanded its production capacity from 60 KLPD to
120 KLPD and has installed spray dryers as ZLD system.

4. The unit shall make provision under supervision of UKPCB for flow of Laksar drain
through the closed conduit pipe line starting from 500 meters upstream (u/s) to 500 meter
downstream (d/s) of the unit to rule out any possibility of discharge of treated/untreated
effluent into drain.

5. It shall be the responsibility of the unit to maintain the quality of Laksar drain at
downstream of the unit in sync with the quality at upstream of the unit. Also, unit shall be
responsible for the maintenance of the closed conduit pipeline.

6. UKPCB shall carry out regular monitoring of u/s & d/s location of the Laksar drain on
random basis.

7. The Unit shall comply with ZLD norms as per CPCB direction dated 07.12.2015 issued
under Section 18(1) (b) of Water (Prevention & Control of Pollution) Act, 1974.

8. The unit shall comply with the consent conditions issued by UKPCB and shall ensure that
no fresh concentrated spent wash shall be disposed through bio-composting and entire

spent wash shall be totally disposed through spray dryer.

2.2.2.6. Groundwater monitoring in Laksar:
Three samples in and around the unit were collected by the committee. Details of the

samples along with analysis results is tabulated below.
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A groundwater sample near the industry (coordinates - 29.748295, 78.030729) was collected,

which appeared yellowish in colour (Figure-10).

Pvt. Ltd.

Figure 10: Groundwater sample collected near Industry - M/s Rai Bahadur Narayan Singh

Table 5: Laboratory analysis results of groundwater samples collected in and around M/s
R.B.N.S. Pvt. Ltd., Laksar (Uttarakhand)

Monitoring location
- Hand pump outside
Borewell within M/s RB.N.S Hand pump near BIS IS
M/s R.B.N.S. VIS RB.INLS. Laksar Roadways
Parameters S ; distillery (near bio- 10500:2012
ugar unit compost yard) bus stand (Acceptable
(29.747809, (29'07 48;'95 (29.755945, “rrf’i )
78.029911) 78.030729) 78.032244)
pH 7.76 7.78 7.6 6.5-8.5
Conductivity 959 1186 921 i
(Umho/cm)
TDS 532 730 530 500
CoD 17 73 BDL -
Total Hardness 332 448 239 200
Chloride 28 65 38 250
Phosphate BDL BDL BDL -
Fluoride 0.25 0.29 BDL 1.0
Total alkalinity as
CaCOs 300 342 257 200
Sulphate 59 67 59 200
Nitrate 0.10 0.45 BDL 45
Colour (Hazen) 07 43 BDL 05
As - - 0.04 -
Cd BDL BDL BDL 0.003
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Monitoring location

Borewell within

Hand pump outside

Hand pump near

M/s R.B.N.S. BIS IS
Parameters Mis RBMNS- 1 distillery (near bio- | 25T ROBAWAYS |+ 10500:5012
(2997 47809 compost yard) (29.755945 (Acceptable
. ' ’ (29.748295, ' ’ limit)
8.029911) 78.030729) 78.032244)
Co BDL BDL - -
Cr BDL 0.01 BDL 0.05
Cu BDL 0.01 BDL 0.05
Fe 3.28 34.53 4.5 0.3
Mn 0.47 1.01 0.24 0.1
Ni BDL BDL BDL 0.02
Pb BDL 0.01 BDL 0.01
Sh BDL BDL - -
Se BDL BDL - 0.01
\Y BDL BDL - -
Zn 0.07 0.46 0.16 05

e The laboratory analysis results indicated that TDS, Total alkalinity, Iron and Manganese

exceeded the acceptable limit notified by the Bureau of Indian Standards (BIS) IS

10500:2012 in all three samples.

e Colour exceeded the acceptable limit in two samples viz. within M/s R.B.N.S. Sugar unit

(7 Hazen) and M/s R.B.N.S. distillery (near bio-compost yard) (43 Hazen).

e Sample collected from the handpump near bio-compost yard shows COD-73mg/l and

color-43mg/l which indicates that water is not fit for drinking. However, during post-

monsoon visit on 11.10.23 it was observed that the particular handpump was dismantled

by local authorities.

2.2.2.7.Survey of surroundings of M/s R.B.N.S. Pvt. Ltd., Laksar (Uttarakhand)

The committee visited agricultural fields near the bio-compost yard of M/s Rai Bahadur

Narayan Singh Pvt. Ltd. (Sugar & Distillery) and found that fields belonging to farmers from

nearby villages were inundated with water from the compost yard or rain. A sample of the

collected wastewater on agricultural fields was collected (Figure-11). Sub-divisional

Magistrate of Muzaffarnagar district informed the committee that the government has also

provided monetary compensation to farmers whose agricultural fields have been inundated

during monsoon-induced flood.
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Laksar, Uttarakhand, India
15 Laksar, Laksar, Shekhpurl, Uttarakhand 247663, India
Lat 29.7518856°

Long 78.029245"
16/09/23 11:61 AM GMT +06:30

Figure 11: Agricultural fields of farmers near bio-compost yard of M/s Rai
Bahadur Narayan Singh Pvt. Ltd. (Distillery Unit)

u GPS Map Camera

Analysis results of the sample collected from the fields near bio-compost yard shows pH-
7.5, COD- 168 mg/l BOD-25 mg/l TSS-98 mg/l, TDS 1272, Cl- 80 mg/l and Phosphate
0.1mg/l. From Analysis results it is quite evident that though the low lying area was filled

with rain water but the impact of seepage of spent wash from bio-compost yard can’t be

ruled out.

2.2.2.8. Inspection report of M/s Cavendish Industries Ltd. (formerly Birla Tyres),
a unit of J K Tyres, Laksar:

Key observations made during this inspection are as follows:

e Unit was found operational on the day of visit i.e., 15/09/2023.

e The salient findings & observations of the committee are mentioned below:

1. Unit is engaged in manufacturing of tubes and tyres. It was also observed that three

production units were present within same complex of M/s Cavendish Industries Ltd.

2. Unit has obtained separate Consent to Operate for all three production units as

mentioned below:

Table 6: Consent to Operate M/s Cavendish Industries Ltd.

Unit no. Consent validity date | Validity | Capacity/Product
Unit-11 30.09.2024 Valid Tubes- 1500 MT/month & Tyre-
7500 MT/month
Unit-111 30.09.2024 Valid Radial Tyre- 6750 MT/month
19
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Unit-1V 31.03.2023 Invalid | Automobile Tyre- 2790 MT/month

3.

It was observed that unit has 07 no. of Borewells within the industrial complex for
meeting process water and domestic requirements.

Unit has obtained No Objection Certificate (NOC) from Central Ground Water
Authority (CGWA) for groundwater abstraction from 08 no. of Borewells and details

are mentioned below:

Table 7: No Objection Certificate (NOC) from Central Ground Water Authority (CGWA)

10.

11.

12.

Unit no. | Permitted no. of | Permitted Validity date Valid/Invalid
borewells groundwater

abstraction

limit
Unit-1l | 05 1253 KLD 30.02.2024 Valid
Unit-111 | 03 622 KLD 17.01.2024 Valid

As per the logbook/data provided by unit, avg. groundwater withdrawal from 07 nos.
of Borewells (duration 01.08.2023 — 15.09.2023) was calculated as 1394 KLD against
the total permitted capacity of 1875 KLD (as mentioned in NOC issued by CGWA).
Unit has installed flow meters on all 07 Borewells and maintained logbooks for the
same.

Unit has installed two ETPs, based on ASP technology, and both ETPs were found
operational.

ETP-1 of 1800 KLD capacity has been provided for treatment of effluent generated
from Unit-1l & IV whereas ETP-2 of 1200 KLD capacity has been provided for
treatment of effluent generated from Unit-11I.

Unit has installed two STPs of 160 KLD capacity each for treatment of sewage
generated and both STPs were found operational. Combined outlet of STP-1&2 was
being fed into ETP-2 for further treatment.

Outlet of ETP-1 was being used in gardening, dust suppression and fire hydrant i.e.
345.65 KLD.

Outlet of ETP-2 (which includes combined outlet of STP-1&2) is fed into Softener
and soft water is used as make-up in 05 nos. of Cooling Tower @ 539.95 KLD

Unit has installed flow meters at Inlet and Outlet of STP & ETP.
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13. Sample were collected from inlet and Outlet of ETP-1 and laboratory analysis results
of inlet sample show pH- 7.5; BOD — 05 mg/l; COD — 43 mg/l; TSS — 21 mg/l ; TDS
— 724 mg/l and Colour — BDL.

14. Analysis results of outlet sample show pH- 7.5 (against norm of 5.5 — 9.0); BOD — 03
mg/l (against norm of 30 mg/l); COD — 24 mg/l (against norm of 250 mg/l); TSS — 05
mg/l (against norm of 100 mg/l); TDS — 684 mg/l and Colour — BDL which indicates
that unit is complying w.r.t. discharge norms as mentioned in Consent issued by
UKPCB.

15. On the day of visit i.e. 15.09.2023, joint team observed that a stormwater drain from
the unit meets Hadwada drain. During the visit, backflow of wastewater from
Hadwada drain into the stormwater drain from the industry was observed. Diluted
wastewater was observed in Hadwada drain due to rain.

16. However, during visit carried out on 12.10.2023, joint team collected a sample from
stormwater drain coming from the unit. Analysis results of sample collected show pH-
7.0; BOD — 16 mg/l; COD — 72 mg/l; TSS — 08 mg/l; TDS — 664 mg/l, Sulphate — 64
mg/l and Colour — BDL.

17. Unit has made agreement with TSDF (i.e. M/s Bharat Oil & Waste Management Ltd.)
for disposal of hazardous waste.

18. As per data provided unit and calculations performed by joint team it has been
observed that outlet from ETP-2 (i.e. 539.95 KLD) is much higher than the inlet
quantity (i.e. 373.63 KLD).

Recommendations:

1. Unit shall get a water audit done by a reputed expert government technical institute
and submit the report to UKPCB.

2. Unit shall obtain valid Consent to operate for Unit-1V at the earliest.

2.3. Post-monsoon drain and river monitoring

As decided during the meeting of the committee on 15/09/2023, the post-monsoon river &

drain monitoring was scheduled during Oct 11" — 12, 2023:

Committee’s visit during Oct 11-12, 2023
The objectives of the visit were:

e Pollution source mapping of Banganga River.
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e Pollution source mapping of Solani River.

e Pollution source mapping of Laksar drain and Hadwa drain.

2.3.1. Pollution source mapping of rivers and drains

Pollution source mapping of rivers (Banganga & Solani) and drains (Laksar & Hadwa) was

carried out. A map illustrating the monitoring locations on rivers and drains is provided in

Figure-12.
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Figure 12: Location map showing monitoring locations on rivers (Banganga, Solani, Ratmau &
Sukhi) and drains (Laksar & Hadwa)

2.3.1.1. River Banganga

River Banganga is presumed to be originated from a diversion/stream of River Ganga near
Katarpur Alipur village in Bahadrabad Tehsil in Haridwar District, Uttarakhand and travel
around 70 km before confluencing with River Ganga near village Shukratal in Muzaffarnagar
district of Uttar Pradesh. However, during monitoring, the joint team did not observe any
fresh water stream emerging in to River Banganga from River Ganga. River Banganga gained
flow after receiving untreated sewage from nearby villages such as Mahtauli, Tanda,
Mubarakpur, Chamrawal, Nehandpur Suthari and Muzaffarpur Gujra Jadeed. For pollution

source mapping, the joint team carried out monitoring and sampling of River during October

22
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11-12, 2023. The location map showing monitoring locations on river Banganga, its

tributaries river Pathri, Sukhi & Solani and Laksar & Hadwa drains is shown in Figure-13.
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Figure 13: Location map showing monitoring locations on river Banganga, its tributaries river
Pathri, Sukhi & Solani and Laksar & Hadwa drains

The objectives of the pollution mapping were:
e Tracing and mapping the course of the river
e Characterization of water quality of river at various locations
e ldentification, quantification and characterization of major tributaries /drains joining the
river.
e Impact on water quality of River Banganga b/c and a/c with River Solani

e Impact on water quality of River Banganga b/c and a/c with Laksar drain

During the pollution mapping and exploratory survey, the course of Banganga river was
mapped from origin near Mahtauli village in Haridwar to the confluence in River Ganga at
village Shukratal in Muzaffarnagar district. The details of the same is presented in Figure-14
to 20.

53 58



58


Figure 14: River Banganga at origin near
Katarpur-Bishanpur Village, Haridwar

Figure 15: River Banganga after confluence
of River Pathri

Figure 16: River Banganga at Laksar-
Balawali Marg bridge, d/s of Laksar

Figure 17: River Pathri
Yogpeeth at national Highway

near Patanjali
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Figure 18: SUkhl or Roe River at Bridge on | Figure 19: River Banganga before confluence

National Highway Bahadarabad with River Solani

. - B GPS Map Camera
. ,~;‘ Shukratal, Uttar Pradesh, India

FXRR+25Q, Shukratal, Sukhtirth Bangar, Uttar Pradesh 2561316, India
Lat 20.491496°

Long 77.990598"
11/10/23 12:25 PM GMT +056:30

Flgure 20: Rlver Banganga after confluence with River at Shukratal Ghat, Muzaffarnagar

Five river samples were collected to analyse the status of water quality (Table ...) and to
understand the characteristics of possible polluting sources at different locations along the

course of the river.

During mapping joint teams observed that river Banganga presently receive discharge from
runoff rain water, untreated sewage from towns/villages in the catchment area, domestic &
industrial discharge through Laksar drain, domestic discharge through Sultanpur drain and

tributaries namely Pathri river & Solani river.

River Banganga is divided into three stretches for study that have been classified on the basis

of comparable values of flow and water quality. The three stretches are:
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e Stretch — I: Origin to d/s of Sultanpur
e Stretch — I1: d/s of Sultanpur to u/s of Shukratal

e Stretch — I1I: Shukratal to the confluence point in River Ganga
Stretch — I: Origin to d/s of Sultanpur

In this stretch, intermittent flow observed in the river. No source of fresh water draining into
River Banganga was observed during this stretch including at origin. River receive discharge
from runoff rain water, untreated sewage from Sultanpur drain and villages in the catchment
area such as Mahtauli, Tanda, Mubarakpur, Chamrawal, Nehandpur Suthari and Muzaffarpur

Gujra Jadeed. No water sample was collected.
Stretch — 11: d/s of Sultanpur to u/s of Shukratal

In this stretch, River receive fresh water from Pathri River which is one of the major
tributaries of River Banganga. Water of River Banganga was observed clean which indicated
that there is no visible pollution. One sample from River Banganga was collected near
Netwala Saidabad village. For river water quality assessment. Analysis results of river sample
shows pH-8.2, DO-4.46 mg/l, BOD-2.21 mg/l, COD-10 mg/l, TSS-19 mg/l, TDS-372 mg/I
and FC-1300 MPN/100 mL indicating that quality of river water is found clean in this stretch.
River water quality was meeting primary water quality criteria for bathing w.r.t. pH (8.2),
BOD (2.21 mg/L) and FC (1300 MPN/100 mL).

Stretch — 111: Shukratal to the confluence point in River Ganga

In this stretch, River receive discharge from Laksar drain and River Saloni. Water samples of
River Banganga were collected before and after confluence of Laksar drain (near Idrishpur
village) and River Solani (near Shukratal, Muzaffarnagar). In this stretch, River Banganga
was meeting the primary water quality w.r.t. pH (8.2), DO (5.8-7.1 mg/L), BOD (BDL-2.29
mg/L) and FC (78-490 MPN/100 mL).

The water sample from the Banganga River after the confluence with the Solani River was
collected at Shukratal Ghat, Muzaffarnagar, which is situated approximately 1.3 kilometers
downstream from the confluence point of Solani River and Banganga River. The dissolved
oxygen levels in the Banganga River before and after the confluence of the Solani River were

found to be 7.12 mg/L and 6.39 mg/L, respectively.

The laboratory analysis results are shown in Table-8 given below:
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Table 8: Laboratory analysis results of water samples collected from River Banganga
Stretch Monitoring Physical Quality Remarks
location observations
I:  Origin | - e Intermittent flow | Not applicable -
to d/s of observed in the
Sultanpur river.
eNo source of
fresh water
draining into
River Banganga.
Il: d/s of | River - pH-8.2, DO-4.46 | Water quality of river was
Sultanpur | Banganga alc mgl/l, BOD-2.21 | meeting primary water
to u/s of | River Pathri mg/l, COD-10 mg/l, | quality criteria for bathing
Shukratal TSS-19 mg/l, TDS- | w.r.t. pH, BOD and FC.
372 mg/l and FC-
1300 MPN/100 ml
11 River Clear water in river | pH-8.2, DO-6.2 | Water quality of river was
Shukratal | Banganga b/c | was observed. mg/l, BOD-1.85 | meeting primary water
to the | Laksar Drain mg/l, COD-10 mg/l, | quality criteria for bathing
confluence TSS-9 mg/l, TDS- | w.rt. pH, DO, BOD and
point in 344 mg/l and FC-78 | FC.
River MPN/100 ml
Ganga River Clear water in river | pH-8.2, DO-5.8 | ¢ No impact of Laksar
Banganga a/c | was observed. mg/l, BOD-BDL, | drain on river Banganga

Laksar drain

COD-BDL, TSS-26
mg/l, TDS-304 mg/I|
and FC-490

was observed.
e Water quality of river

was meeting primary
MPN/100 mi water quality criteria for
bathing w.rt. pH, DO,
BOD and FC.
River Clear water in river | pH-8.2, DO-7.1 | Water quality of river was
Banganga b/c | was observed. ma/l, BOD-1.19 | meeting primary water
River Solani mg/l, COD-8 mgl/l, | quality criteria for bathing
TSS-24 mg/l, TDS- | w.rt. pH, DO, BOD and
334 mg/l and FC- | FC.
130 MPN/100 ml
River e Clear water in|pH 82, DO-6.4|e Water quality of river
Banganga a/c | river was | mg/l, BOD-2.29 | was meeting primary
River Solani at | observed. mg/l, COD-9 mgl/l, | water quality criteria for

Shukratal o Fish species were | TSS-44 mg/l, TDS- | bathing w.rt. pH, DO,
Ghat, observed in|276 mg/l and FC-| BOD and FC.
Muzaffarnagar River Banganga | 230 MPN/100 ml
(U.P) at Shukratal

Ghat,

Muzaffarnagar

(U.P)
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2.3.1.2. River Solani

The Solani River originates from the Himalayan foothills, near Dehradun and runs along an
approximate length of 145 km through Biharigarh, Bhagwanpur, Roorkee, Laksar city/towns
before falling into River Banganga at upstream of Shukratal. River Solani is a rain feed river.
For pollution source mapping, joint team carried out monitoring and sampling of River
during October 11 to 12, 2023. The location map showing monitoring locations on river

Solani and its tributary river Ratmau is shown in Figure-21.
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Figure 21: Location map showing monitoring locations on river Solani and its tributary river
Ratmau

The objectives of the pollution source mapping were:

e Tracing and mapping the course of the river.

e Characterization of water quality of river at various locations.

e Identification, quantification and characterization of major tributaries /drains joining the
river.

e Impact on water quality of River Banganga b/c and a/c with River Solani.

e Assessment of sewage management in catchment area of Solani river.
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During the pollution mapping and exploratory survey, the course of Solani river was mapped

from upstream of Roorkee till confluence into the River Banganga. The details of the same

is presented in Figure-22 to 26.

Figure 22: River Solani upstream of Roorkee

Figure 23: River Solani downstream of
Roorkee at bridge on National Highway

Figure 24: River Ratmau near Coer
Institute, National Highway, Roorkee

Figure 25: River Solani after confluence with
river Ratmau at Roorkee-Laksar Road
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Figure 26: River Solani before confluence with River Banganga

Four samples from River Solani and one sample from the tributary River Ratmau were
collected to analyze the status of river water quality (Annexure-V) and to understand the
characteristics of possible polluting sources at different locations along the course of the

river.

During mapping joint teams observed that apart from rain water, the river receives discharge
of untreated sewage from major towns (Bhagwanpur, Roorkee) & several villages along its

stretch including discharge of treated sewage from 33 MLD STP in Roorkee city.

River Solani is divided into three stretches for study that have been classified on the basis of

comparable values of flow and water quality. The three stretches are:

e Stretch — I: Origin to u/s of Roorkee
e Stretch — II: u/s of Roorkee to u/s of Laksar

e Stretch — I1I: D/s of Laksar to River Solani before confluence with River Banganga
Stretch — I: Origin to u/s of Roorkee

In this stretch, river receive flow from rain along with discharge of untreated sewage from
nearby villages namely Kishanpur, Hasanpur, on its travel length. River water observed clean
indicated that there is no visible pollution. One sample was collected for river water quality
assessment. Analysis results of river sample shows pH-8.5, DO-6.2 mg/l, BOD-2.51 mg/l,
COD-14 mg/l, TSS-41 mg/l and TDS-290 mg/l indicating that quality of river water is found
clean in this stretch. River water quality was meeting primary water quality criteria for
bathing w.r.t. pH (8.5), DO (6.2 mg/l) and BOD (2.51 mg/l).
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Stretch — 11: u/s of Roorkee to u/s of Laksar

In this stretch, river receive major flow from discharge of 9 domestic drains (near Sultanpur)
from Roorkee city, discharge of treated sewage from 33 MLD STP Roorkee along with one
tributary namely Ratmau river which also originate from foothills of Shivalik range of
Himalayas near Dehradun. Three river samples including one from Ratmau river were
collected to analyze the status of river water quality in this stretch. Analysis results of Ratmau
river water sample shows pH-8.1, DO-6 mg/l, BOD-1.17 mg/l, COD-9 mg/l, TSS-70 mg/Il
and TDS-204 mg/l. Values of Bio-chemical Oxygen Demand (BOD) and Chemical Oxygen
Demand (COD) in Solani river water samples are found in the range from BDL-7 mg/L and
7-29 mg/L, respectively indicating moderate organic load of polluting sources. Value of
dissolve oxygen found in the range of 6-6.2 mg/l. However, the overall water quality
observed in this stretch has characteristics of moderate pollution which may be attributed to
the discharge of treated sewage from STP & untreated sewage of Roorkee via drains. Water
quality of river Solani after confluence of river Ratmau was meeting primary water quality
criteria for bathing w.r.t. pH (8.1), DO (6.2 mg/l) and BOD (BDL).

Monitoring of 33 MLD Saliyar STP-Roorkee:

Joint team also carried out inspection and monitoring of 33 MLD STP Roorkee for
verification of compliance. Detailed inspection report is attached as Annexure-VI. Major

observations are as follows:

a. STP found operational during visit on 11.10.2023.

b. STP operating agency has not obtained CCA from UKPCB.

c. STP receive sewage via two no. of SPS namely Ganesh Nagar (12.5 MLD) and
Mahigram (32 MLD). Presently STP receive only 8 MLD of sewage against design
capacity of 33 MLD.

d. Ultrasonic type flow meter found installed at inlet & outlet of STP.

e. STP is operating on SBR technology with 03 nos. of SBR basins. One no. of SBR basin
found non-operational during visit

f. Centrifuge (03 nos.) has been installed for the dewatering of raw sludge.

g. Chlorination through Cl> gas chlorinator dosing @ 3 — 6 kg/hr is being carried out for
disinfection of treated sewage.

h. Sensor for online monitoring of BOD, COD and TSS found installed at inlet & outlet of
STP but not connected with CPCB server.
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i. Analysis results of samples collected from the SBR basin the during aeration phase show
MLSS - 2391 mg/l & MLVSS - 994 mg/I.

j. Grab samples were collected from the inlet, outlet and SBR basin during the visit.
Analysis results of samples collected from STP outlet indicate that STP is complying for
w.r.t discharge norms prescribed under Hon’ble NGT order dated 30.04.2019 in O.A.
No. 1069/2018 except total phosphorus-2.7 mg/l (against norm of 1 mg/l) and fecal
coliform-14x10* MPN/100 ml (against norm of <230 MPN/100 ml).

k. Treated sewage is directly discharged into river Saloni via pipeline.

STP operating agency shall be directed to comply the following:

a. Augmentation of sewage network in STP catchment area to ensure optimum utilization
of design capacity of STP.

b. Install OCEMS and provide its connectivity with CPCB/SPCB server.

c. Ensure consistent compliance with the discharge norms prescribed under Hon’ble NGT
order dated 30.04.2019 in O.A. No. 1069/2018.

d. Optimize disinfection system as per feed flow condition.

e. STP shall obtain valid CCA from UKPCB.

Stretch — 111: D/s of Laksar to River Solani before confluence with River Banganga

In this stretch, river receive flow from small domestic drains from nearby villages. One
sample before confluence with River Banganga was collected for river water quality
assessment. Analysis results of river sample shows pH-8.1, DO-6.1 mg/l, BOD-BDL, COD-
BDL, TSS-87 mg/l, TDS-258 mg/l and FC-230 MPN/100 ml indicating that quality of river
water is clean in this stretch. River was meeting primary water quality for bathing w.r.t. pH
(8.1), DO (6.1 mg/L), BOD (BDL) & FC (230 MPN/100 ml).

After confluence of Laksar drain in Banganga River, the River Banganga traverses a distance
of approximately 23.3 Kms before meeting the Solani River. Water sample was collected
from River Solani before confluence with Banganga River. The dissolved oxygen level in
the Solani River was observed to be 6.12 mg/L. To assess the impact of the Solani River on
the Banganga River, water samples were collected from the Banganga River before and after

the confluence with the Solani River.

The laboratory analysis results are shown in Table-9 given below:
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Table 9: Laboratory analysis results of water samples collected from River Solani

Stretch Monitoring Physical Quality Remarks
location observations
I: Origin to | River Solani | - pH-8.5, DO-6.2 mg/l, | Water quality of river was
u/s of | u/s STP Saliyar BOD-2.51 mg/l, COD- | meeting primary water
Roorkee 14 mg/l, TSS-41 mg/l | quality criteria for bathing
and TDS-290 mg/I w.r.t. pH, DO and BOD.
Il: u/s of |River Solani |- pH-8.1, DO-6 mg/l, | Water quality of river was
Roorkee to |d/s  Roorkee BOD-7 mg/l, COD-29 | meeting primary water
u/s of Laksar | bridge mg/l, TSS-28 mg/l and | quality criteria for bathing
TDS-354 mg/l w.r.t. pHand DO.
River  Sonali | - pH-8.1, DO-6.2 mg/l, | Water quality of river was
alc River BOD-BDL, COD-7 | meeting primary water
Ratmau mg/l, TSS-74 mg/l and | quality criteria for bathing
TDS-258 mg/I w.r.t. pH, DO and BOD.
Ill: D/s of | Solani b/c to | River water | pH-8.1, DO-6.1 mg/l, | Water quality of river was
Laksar to | Banganga was slightly | BOD-BDL, COD- | meeting primary water
River Solani turbid. BDL, TSS-87 mgl/l, | quality criteria for bathing
before TDS-258 mg/l and FC- | w.r.t. pH, DO, BOD and
confluence 230 MPN/100 ml FC.
with  River
Banganga

2.3.2. Pollution source mapping of Laksar drain

Pollution source mapping of Laksar drain was carried out from its origin in Laksar town

(Uttar Pradesh) to confluence with River Banganga near Idrishpur village in Uttar Pradesh

during Oct 11" — 12" 2023 by the committee. From origin to confluence with River Ganga,

Laksar drain was monitored and wastewater samples from the drain were collected at five

locations. To assess the impact of Laksar drain on River Banganga, water samples of River

Banganga were also collected before and after the confluence of the Laksar drain.

The water samples collected from drains and Rivers were analyzed for physico-chemical

properties. The laboratory analysis results are collectively attached as Annexure-V. The

monitoring locations on Laksar drain and River Banganga are given in Table-10:

Table 10: Monitoring locations on Laksar drain and River Banganga

S. | Monitoring locations on drain | Date of Flow Geographical coordinates | Sample
no. monitoring | (MLD) Latitude Longitude collected
1. | Laksar drain near railway track 12/10/2023 | Could not | 29.749017 78.024849 | Yes
(0.4 Kms from origin) be
33
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S. | Monitoring locations on drain | Date of Flow Geographical coordinates | Sample
no. monitoring | (MLD) Latitude Longitude collected
measured
2. | Laksar drain upstream of M/s 11/10/2023 | 3.6 29.750117 78.027595 | Yes
R.B.N.S. Private Limited,
Shekhpuri, Laksar (Uttarakhand)
(0.34 Kms*)
3. | Laksar drain near Nasrullapur 11/10/2023 | Could not | 29.742559 78.03486 Yes
village (downstream of M/s be
R.B.N.S. Private Limited, measured
Shekhpuri, Laksar (Uttarakhand))
(1.46 Kms*)
4. | Laksar drain near Akhoda Kalan | 11/10/2023 | Could not | 29.732718 78.036621 | Yes
village (1.68 Kms¥*) be
measured
5. | Hadwa drain before confluence 12/10/2023 | 25.8 29.704305 78.02871 No
with Laksar drain
6. | Laksar drain after confluence 12/10/2023 | 143.5 29.690158 78.035797 | Yes
with Hadwa drain (6.78 Kms*)
7. Laksar drain before confluence 11/10/2023 | 372 29.629473 78.01801 Yes
with River Banganga (9.71
Kms*)

* Distance from previous monitoring location

The Laksar drain originates from Laksar town in Uttarakhand and carries storm water along

with the untreated sewage of Laksar town. From origin to confluence with River Banganga,

Laksar drain carry untreated sewage of several villages in the catchment. The drain traverses

a distance of approximately 20.37 kilometers before confluence with River Banganga near

Idrishpur village in Uttarakhand. The monitoring team interacted with the residents of the

villages in the catchment of the drain. The villagers informed that polluted water in Laksar

drain is observed when the unit is in operation.

Based on the pollution source mapping of Laksar drain, the total length of Laksar drain is

divided into three stretches for study which are as follows:

e Stretch-1: Origin to upstream of Unit

e Stretch-11: Downstream of Unit to before confluence with Hadwa drain

e Stretch-1lI:

Banganga

34

After confluence with Hadwa drain to before confluence with river
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The wastewater characteristics of Laksar drain as well as the observations made during

monitoring are given in Table-11:

Table 11: Wastewater characteristics of Laksar drain

Stretch Monitoring Physical Quality Remarks

location observations
I: Origin to | Laksar drain | Solid waste | BOD-12 mg/L, COD-68 | Wastewater characteristics
upstream  of | near railway | dumping in drain | mg/L, TSS-20 mg/L & | indicated that Laksar drain
Unit track was observed. TDS-380 mg/L carry sewage only.

Laksar drain u/s | Flow-3.6 MLD BOD-14 mg/L, COD-76

M/s  R.B.N.S. mg/L, TSS-27 mg/L &

Pvt. Ltd. TDS-392 mg/L
I Laksar drain dfs | - BOD-11 mg/L, COD-66 | No impact of industrial
Downstream M/s  R.B.N.S. mg/L, TSS-18 mg/L & | discharge on Laksar drain
of Unit to | Pvt. Ltd. TDS-396 mg/L was observed.
before Laksar drain | - BOD-15 mg/L, COD-76
confluence near  Akhoda mg/L, TSS-17 mg/L &
with  Hadwa | Kalan village TDS-488 mg/L
drain
I After | Laksar drain a/c | e« Flow BOD-7 mg/L, COD-46 | Water quality of Laksar
confluence with Hadwa | significantly mg/L, TSS-21 mg/L & | drain improved a/c with
with  Hadwa | drain increased. TDS-356 mg/L Hadwa drain.
drain to before e Fishing activities
confluence observed.
with river | Laksar drain b/c | e Clear water. BOD-7 mg/L, COD-40
Banganga with River | e Fish species | mg/L, TSS-18 mg/L &

Banganga observed. TDS-360 mg/L

Stretch-1: Origin to upstream of Unit

After approximately 0.4 kilometers from the origin, wastewater sampling was done from the

Laksar drain near the railway track adjacent to the unit (Figure-27). Flow in the drain could

not be measured due to high width and depth. Wastewater characteristics (BOD-12 mg/L and

COD-68 mg/L) indicated that the drain carry sewage only.
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Figure 27: Laksar drain near railway track (upstream of unit)

Further, at approximately 0.34 kilometers downstream, wastewater sampling was done from
the Laksar drain at upstream of unit. Flow in the drain near lagoons was measured as 3.6
MLD. Municipal solid waste was dumped along the drain (Figure-29). Wastewater

characteristics (BOD-14 mg/L and COD-76 mg/L) indicated that the drain carry sewage only.

APTS0TN 7§
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Figure 28: Laksar drain upstream of unit Figure 29: Solid waste dumped along Laksar
drain

Stretch-11: Downstream of Unit to before confluence with Hadwa drain

The Laksar drain passes through the industry premises via an open channel. The industry has
installed five lagoons, of which three were used for storing spent wash, one was used for
storing treated effluent while one was not in use. The drain flow adjacent to these lagoons,

and damage to the lagoon walls at various locations indicated the possibility of episodic
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discharge of untreated wastewater into Laksar drain (Figure-30). Further, the Laksar drain
passes adjacent to the ETP of Sugar plant with no defined boundary between the unit’s ETP
and Laksar drain which further indicates the possibility of discharge of untreated/partially
treated effluent into the Laksar drain.

Further, at approximately 1.46 kilometers downstream, wastewater sampling was done from
the Laksar drain near Nasrullapur village (downstream of M/s R.B.N.S. Private Limited,
Shekhpuri, Laksar (Uttarakhand)). Flow in the drain could not be measured due to high width
and depth. Wastewater characteristics (BOD-11 mg/L and COD-66 mg/L) did not indicate
any impact of industrial discharge from the unit, i.e., M/s R.B.N.S. Pvt. Ltd., into Laksar

drain.
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Figure 30: Laksar drain near lagoons of the | Figure 31: Laksar drain near Nasrullapur
unit village (downstream of unit)

Further, at approximately 1.68 kilometers downstream, wastewater sampling was done from
the Laksar drain near Akhoda Kalan village. Flow in the drain could not be measured due to
high width and depth. Wastewater characteristics (BOD-15 mg/L and COD-76 mg/L) did not
indicate any impact of any industrial discharge from the unit, i.e., M/s R.B.N.S. Pvt. Ltd., into

Laksar drain.

Stretch-111: After confluence with Hadwa drain to before confluence with river

Banganga

After approximately 6.2 kilometers downstream, another drain namely Hadwa drain, which
carries untreated sewage from villages in its catchment area, meets the Laksar drain near

Mirzapur Sadat village. The drain flows adjacent to M/s Cavendish Industries Ltd., village
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Khedi Mubarakpur, Uttarakhand. The flow of the Hadwa drain was measured near Bijopura
village and was found to be 25.8 MLD (Figure-32).

Subsequently, approximately 6.78 kilometers downstream, the Laksar drain was monitored
after its confluence with the Hadwa drain. After confluence, significant increase in the flow
of Laksar drain was observed. Flow in drain was measured as 143.5 MLD (Figure-33). Clear
water and fish population in the drain was observed and fishing activity by local people in the
drain has been observed. Wastewater characteristics (BOD-7 mg/L and COD-46 mg/L)

showed improvement in water quality of Laksar drain after confluence of Hadwa drain.

Figure 32: Hadwa drain before confluence | Figure 33: Laksar drain after confluence with
with Laksar drain Hadwa drain

Further, at approximately 9.71 kilometers downstream, wastewater sampling from the Laksar
drain was done before confluence with River Banganga near Idrishpur village in Uttarakhand
(Figure-34). At this location, clear water was observed in the drain, and various fish species
were seen. The flow in the Laksar drain before its confluence with the Banganga River was
measured as 372 MLD. Such high flow in Laksar drain may be attributed to the intrusion of
freshwater from streams emanating from natural water bodies such as ponds, wetlands, etc.
and discharge of untreated sewage from villages in the catchment area of the Laksar drain
such as Bahdarpur, Dayalpuri, Tughlakpur, Khanpur, Tanda Jalalpur, Podowali,
Lalchandwala, Kanewali Raisingh. Wastewater analysis results showed BOD-7 mg/L and

COD-40 mg/L in Laksar drain b/c with river Banganga.

To evaluate the impact of Laksar drain on the Banganga River, water samples were collected
from River Banganga before and after confluence of Laksar drain (Figure-35). The dissolved
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oxygen levels in the Banganga River were found to be 6.18 mg/L and 5.84 mg/L before and

after the confluence of the Laksar drain, respectively.

& GPS Map Camera 5 B GPS Map Camera
Shukratal, Uttar Pradesh, India
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Figure 34: Laksar drain before confluence | Figure 35: Confluence point of Laksar drain
with River Banganga near Idrishpur village with River Banganga
(Uttarakhand)

2.3.3. Pollution source mapping of Hadwa drain

Hadwa drain is a subsidiary drain of Laksar drain which originates Laksar town and carry
untreated sewage of villages in Laksar area. Hadwa drain meets Laksar drain near Mirzapur
Sadat village. Hadwa drain was monitored at two locations. Wastewater sampling of Hadwa
drain was done at Roorkee-Laksar Road, which is upstream of Laksar town (Figure-36).
Flow was measured as 2 MLD. Wastewater characteristics (BOD-11 mg/L and COD-60
mg/L) indicated that Hadwa drain carry sewage only. Further downstream, wastewater
sampling was done from Hadwa drain before confluence with Laksar drain which is also the
downstream of M/s Cavendish Industries Ltd. Village Khedi Mubarakpur, Uttarakhand
(Figure-37). Flow was measured as 25.8 MLD, BOD-8 mg/L and COD-46 mg/L. Increased
flow in Hadwa drain was observed due to discharge of untreated sewage from nearby villages
in the catchment such as Majri, Kheri Mubarakpur and Maheshwara. The wastewater

characteristics of Hadwa drain are shown in Table-12:
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Table 12: Wastewater characteristics of Hadwa drain

Monitoring location | Physical Quality Remarks
observation
Hadwa Drain u/s | Flow-2 MLD BOD-11 mg/L, COD-60 | Drain carry sewage of
Laksar mg/L, TSS-25 mg/L, TDS- | villages ion the
388 mg/L, Sulphate-17 mg/L | catchment.
Hadwa drain b/c of | Flow-15 MLD BOD-8 mg/L, COD-46 mg/L, | No impact of
Laksar drain TSS-28 mg/L, TDS-384 | industrial discharge
mg/L, Sulphate-13 mg/L on drain was
observed.

\- 142 10 < M

Figure 36: Hadwa'drain at Roorkee- Laksar

road, u/s of Laksar

Fiue 37: Hadwa drain bc with Laksa
drain

i

3. Conclusions

1. Joint committee comprising of officials from CPCB, MoEF&CC, NMCG, UPPCB,
UKPCB, and district administrations of Haridwar and Muzaffarnagar convened meeting
and site visits in compliance to Hon’ble NGT orders dated 14.8.23 & 23.8.23 in OA No
495/2023 & 530/2023.

2. Details of the site visit undertaken by committee are mentioned in Para 2.2.

3. In compliance to Hon’ble NGT orders mentioned above the committee interacted with

both applicants and same are mentioned in Para 2.2.2.2 & 2.2.2.5.

4. The committee verified the factual

status w.r.t. industries

Muzaffarnagar areas and same are mentioned in Para 2.2 & 2.3.
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5. Also, committee carrried out mapping and monitoring of River Banganga, its tributary

(River Solani) and Laksar drain & its first order drain (Hadwada drain). The conclusion on

water quality of rivers are mentioned in below point 6 onwards.

6. River Banganga:

River Banganga originates near Mahtauli village in Roorkee district, Uttarakhand after
receiving untreated sewage from villages such as Mahtauli, Tanda, Mubarakpur,
Chamrawal, Nehandpur Suthari and Muzaffarpur Gujra Jadeed and confluences with

river Ganga near Haiderpur wetland near Bijnor Ganga Barrage in Uttar Pradesh.

River Banganga lacks freshwater source from its origin till downstream of Sultanpur
town in Uttarakhand. River Banganga receive freshwater from Pathri river and, after
confluence of Pathri river, water quality of river Banganga was meeting primary water

quality criteria for bathing w.r.t. pH, BOD and FC.

Near Idrishpur village in Roorkee district, Uttarakhand, Laksar drain confluences with
river Banganga. No industrial pollution in Laksar drain was observed however during
visit, the industries in the catchment of Laksar drain i.e., M/s R.B.N.S. Pvt. Ltd. (Sugar

& Distillery) were found non-operational.

Fishes were observed in Laksar drain after confluence of Hadwa drain till its
confluence with river Banganga. Water quality of river Banganga improved after
confluence of Laksar drain and was meeting primary water quality criteria for bathing
w.r.t. pH, DO, BOD and FC.

At approximately 1.3 Kms upstream of Shukratal Ghat in Muzaffarnagar district, river
Solani meets with Banganga and water quality of river Banganga was meeting primary

water quality criteria for bathing w.r.t. pH, DO, BOD and FC.

7. River Solani:

River Solani originates from the Himalayan foothills, near Dehradun and runs along an
approximate length of 145 km through Biharigarh, Bhagwanpur, Roorkee, Laksar
city/towns before falling into River Banganga at upstream of Shukratal in

Muzaffarnagar.

River Solani receive flow from rain along with discharge of untreated sewage from

nearby villages namely Kishanpur, Hasanpur etc and treated sewage of 33 MLD STP
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Roorkee. Moderate pollution in river was observed from origin to upstream of Laksar
town. The STP was found complying w.r.t discharge norms prescribed under Hon’ble
NGT order dated 30.04.2019 in O.A. No. 1069/2018 except Total phosphorus (2.7
mg/L against norm of 1 mg/l) and Faecal coliform (14 x 10* MPN/ 100 ml against norm
of <230 MPN/100 ml).

Iii. The water quality of river Solani before confluence with river Banganga was meeting

primary water quality criteria for bathing w.r.t. pH, DO, BOD and FC.

iv. Water quality of River Banganga after confluence of River Solani at Shukratal Ghat,
Muzaffarnagar was meeting primary water quality criteria for bathing w.r.t. pH, DO,
BOD and FC.

8. Due to non-operation of M/s RBNS Sugar & Distillery the industrial impact on Laksar
drain couldn’t be assesed. Analysis results of the samples collected from Laksar drain doesn’t
indicates any industrial pollution impact and after confluence with Hadwada drain fishes
were observed in it till its confluence to Banganga river. However, industrial units namely
M/s RBNS Sugar & Distillery units have potential to pollute Laksar drain. Similarly, M/s
Cavendish India Itd. has potential to pollute the Hadwa drain which ultimately meets Laksar

drain.

9. The recommendations of the committee w.r.t. Sugar unit, Distillery unit, M/s Cavendish
India Ltd and STP as mentioned in respective sections may be implemented under
supervision of UKPCB.

10. In view of colour in the groundwater sample collected from the handpump near the bio-
compost yard of the distillery complex, it is recommended that UKPCB shall carry out
detailed assessment of groundwater quality including ground water sampling & analysis in
and around the unit to ascertain the groundwater contamination, if any, and need for
remediation. Depending on such study, detailed remedial action plan be also prepared and

executed by UKPCB in time bound manner.

42

77

N


77


Signature of inspecting officials:

S. No. | Name of Officers Signature
1. Sh. G.S.Chauhan, SDM Laksar #%'ML&I
PN S
2. Sh. Ankit Singh, RO Muzaffarnagar, UPPCB ﬁl/ﬁj ¢
3. Ms. Reena Satavan, Sc- ‘E’, CPCB Delhi @ .
AN
4, Dr. A. K. Gupta, Sc- ‘E’, MoEF&CC 1
/
Lucknow
5. Dr. K. Mondal, Sc- ‘D’, MoEF&CC Dehradun /
/J/’—:‘-’I
6. Sh. S. P. Singh, RO Roorkee, UKPCB ﬁ
7. Sh. Narendra Bahadur Singh, ADM Concurrence received by e-mail.
Muzaffarnagar
8. Dr. Ishag Ahmed, Sc- ‘C’, NMCG )
NS
/ -
9. Dr. Pankaj Kumar, Sc- ‘D’, CPCB Delhi ?A’\'/ >
! /'
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10. Sh. Vipin Kumar, RA-1II, CPCB Delhi g
“\d
1. Ms. Anshul Kumari, RA-III, CPCB Delhi
12 Dr. Vivek Rana, RA-1. CPCB Delhi
s
13. Sh. Ankit Shukla, SRF, CPCB Delhi /W”'
14. Sh. Muktesh Chaudhari, SRF, CPCB Delhi M
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| 697 Annexure Il

== folvr rafer
@& 2 wwowEma  GOQ
e R wwey oad R, TGPl -247667 BRGR  wormom
gl ameoatoamo o~ 147(53)/12023/ 9 5 3 Retie: 11.09.2023
Jar &,

Dr. A.K. Vidyarthi,

Director and Divisional Head WQM-II

Central Pollution Control Board, East Arjun Nagar
New Delhi.

frwr- a0 I aRa afdeeer F AR 0.A. No. 495/2023 Mohd. Amjad & Anr. Versus State
of U.P.& Ors ® Towey & URA 3o RAi® 14.08.2023 & aUIe & Foaad & |
TR,
TN IR ATTE A0 G 2R i o WS 0.A. No. 495/2023 Mohd. Amjad
& Anr. Versus State of U.P. & Ors P Fe & WA ey fald 14.08.2023 G2 3fefurctel &
3B T AN 8, b e~ eRGR & dedlier- R & WMud H0 MRO0TATAO PR
fm o, 3 o Red 3MEE @ TR 39 & IO i 6 o @ gl Bl
= i e A & vt e el ot ST gRT I @ o W A 3T
foraia o) fopam o &1 (gelt Seroet) 1
e~ IR |
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Name of Industry

‘WQ:%& has | Whether

No. Industry Type Contact details of the point
been granted (EC | CTE/CTO person with Mobile No. &
No. & date has been c-mail
granted
(CTO No.
—t | &date
1 | M/sJMV Ispat, Steel and steel NA 31032022 | 8392905163
khasra . products using Now hs.maan@dsrolling.in
No-23-village- various  furnaces Application
gangnoli, Tehsil- | like blast furnace under
Laksar, /open hearth process
furnace/induction
furnace/arc
furnace/submerge
d arc furnace
/basic oxygen
furnace /hot
rolling  reheated
furnace
2 | RB.N.S. SUGAR Distillery I1A-J- 31.03.2023 9927019571
Mills Ltd., Laksar (molasses / grain/ | 11011/618/2010- Now vikasom407@gmail.com |
Haridwar. yeast based) IATI(T) Application
27.08.2021 under
process |
3 | SHREE CEMENT Itd, | Cement SCL/ENV/HARID | 31.03.2026 8755050039
vill akbarpur urd, tehsil WAR/2009 envrgu@shreecement.com |
lakshar-vill akbarpur 20.02.2009 1
urd, tehsil lakshar, |
laksar !
4 | Yogi Industries, khasra | Industrial carbon NA 31.03.2024 9759839410 j
no-472-village - including yogi.industries252@gmail.com |
akbarpur oud, near electrodes  and
shree cement, graphite  blocks,
laksar, Ikr-akbarpur activated carbon,
carbon black
5 | GREEN BIO FEEDS | Pharmaceutical NA 31.03.2024 9312286169
PVT LTD, Vill formulation and greenbiofeed@gmail.com
Podowali-Laksar,LKR- | forR & D purpose
Podowali , Lakshar (For sustained
release/ extended
release of drugs
only and not for
commercial
purpose)
6 | M\SD.S ROLLING Industries EC22A008UK1968 | 31.03.2025 8392905163
MILLS (P) LTD, engaged in 30 hs.maan@dsrolling.in
khashra no recycling / Issue Date:
192,195,197,190,189,1 | reprocessing/ 28.04.2022
88-vill- recovery/reuse of
Dayalpur, LKR- Hazardous Waste
LaKSAR under schedule iv
of HWM, H &
TBM) rules, 2008
- Items namely -
Used Oil — As per
specifications
prescribed  from
time to time.
7 | Narmada Agro Fertilizer NA 31.03.2027 9758063883

fertilizers and

(granulation /

avnishguptal979@gmail.com
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chérlnica]s,‘plot no-
243, Vil]- Akbarpur
Urd, Laksar, Haridwar

formulation /
blending only)

1 699

ALFA INGOT private | Steel and steel |
]imit.ed, khasra no.-264 I)l‘oductg d l?:ﬁ:’i NA 31.12.2022 9917200010
m, village gangnauli, various  furnaces HS% yosirarafat2024@ggmail.com
laksar, haridwar like blast furnace /\m:'ll;::lﬂtlum
/open hearth " L .
furnace/induction PrOCESS
furnace/arc
furnace/submerge
d arc furnace
/basic oxygen
furnace /hot
rolling  reheated
furnace
APT Packaging Itd, Industries NA 30092024 | 9837747895
Khasra No.- 529- engaged in hrharidwar@aptpackaaging.in
Village- Akbarpur Urd, | recycling /
Laksar,Haridwar,LKR- reprocessing/
Akbarpur Urd recovery/reuse of
Hazardous Waste
under schedule iv
of HW( M, H&
TBM) rules, 2008
- Items namely -
Paint and  ink
Sludge/residues
Chaudhary Enterprises Tyre Pyrolysis NA 31.03.2023 9416060541
Company, Plant Now dilbaguchana@yahoo.com
Kh No- 61 & 64, Vill- Application
Tugalpur under
(Govardhanpur), process
Tehsil- Laksar, Distt- ‘
Haridwar. J
1’ Shiv India Ayurvedic  and NA 30.09.2024 9897770065
pharmaceuticals, MIE homeopathic shivindiapharmaceuticals@g
12-15 Pipli Laksar medicines mail.com
Road-Laksar, ROK- (without boiler)
Jaksar road pipli
13_ | Cavendish indiustries Tyres and tubes NA 30.09.2024 7351002439
1td (formely birla vulcanization/ hot patni2k 1@gmail.com
tyres), unit of j.k. retreating
tyres-village-
khedimubarakpur,lkr-
khedi mubarakpur
13 TIDC INDIA -A UNIT | Automobile NA 31.03.2027 8171000703
OF TUBE Manufacturing singhk@tii.murugappa.com
INVESTMENTS OF (integrated
INDIA LIMITED, facilities)
Khasra No. 230 and
231, Village-
Gangnauli, Tehsil-
Laksar, District-
Haridwar,
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Details about Industries in Laksar tehsil:

700

Annexure lll

S. Name of Unit Description of Consented Water Consent Mode of Disposal of
No. Manufacturing requirement Discharge treated waste water
Process/Products Quantity

1 | M/sJMV lspat, Steel and steel Domestic- 1.0 Domestic- In House Septic Tank/Soakpit
khasra products  using 1.0
No-23-village- various furnaces
gangnoli, Tehsil- | like blast furnace
Laksar, /open hearth

furnace/induction
furnace/arc
furnace/submerge
d arc furnace
/basic oxygen
furnace /hot
rolling reheated
furnace

3 | SHREE CEMENT Itd, | Cement Domestic- 30 Domestic- In House STP
vill akbarpur urd, tehsil 20.0 Treated water of STP used in
lakshar-vill akbarpur gardening/Green Belt
urd, tehsil lakshar,
laksar

4 | Yogi Industries, khasra | Industrial carbon Industrial- 2.0 Trade In House ETP
no-472-village - including Domestic- 1.0 Effluent-1.0 | Treated water of ETP used in
akbarpur oud, near electrodes  and Domestic- gardening/Green Belt
shree cement, graphite  blocks, 0.8
laksar,Ikr-akbarpur activated carbon,

carbon black

5 | GREEN BIO FEEDS Pharmaceutical Domestic-1.0 Domestic - | InHouse Septic Tank/Soakpit
PVT LTD, Vill formulation and 0.8
Podowali-Laksar,LKR- | for R & D purpose
Podowali , Lakshar (For sustained

release/ extended
release of drugs
only and not for
commercial
purpose)

6 | M\SD.SROLLING Industries Domestic- 10.0 Domestic- In House STP
MILLS (P) LTD, engaged in 6.0 Treated water of STP used in
khashra no recycling / gardening/Green Belt
192,195,197,190,189,1 | reprocessing/

88-vill- recovery/reuse of

Dayalpur,LKR- Hazardous Waste

LaKSAR under schedule iv
of HW(M, H &
TBM) rules, 2008
- Items namely -
Used Oil — As per
specifications
prescribed  from
time to time.

7 | M/s Narmada Agro Fertilizer Domestic- 5.0 _ In House Septic Tank/Soakpit
fertilizers and (granulation /
chemicals, plot no- formulation /

243, Vill- Akbarpur blending only)
Urd, Laksar, Haridwar

8 | ALFA INGOT private | Steel and steel Domestic- 2.0 Domestic - | InHouse Septic Tank/Soakpit
limited, khasra no.-264 | products  using 15
m, village gangnauli, various  furnaces 84
laksar, haridwar like blast furnace

/open hearth
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furnace/induction

furnace/arc
furnace/submerge
d arc furnace
/basic oxygen
furnace /hot
rolling reheated
furnace

9 | APT Packaging Itd, Industries Domestic- 2.0 Domestic- In House Septic Tank/Soakpit
Khasra No.- 529- engaged in 1.0
Village- Akbarpur Urd, | recycling /

Laksar,Haridwar,LKR- | reprocessing/

Akbarpur Urd recovery/reuse of
Hazardous Waste
under schedule iv
of HW( M, H&
TBM) rules, 2008
- Items namely -
Paint and ink
Sludge/residues

11 | Chaudhary Enterprises Tyre Pyrolysis Industrial- 3.0 Trade In House ETP
Company, Plant Domestic- 2.0 Effluent-2.0 | Treated water of ETP used in
Kh No- 61 & 64, Vill- Domestic- gardening/Green Belt
Tugalpur 1.0
(Govardhanpur),

Tehsil- Laksar, Distt-
Haridwar.

12 | Shiv India Ayurvedic  and Industrial- 1.0 Trade In House ETP
pharmaceuticals, MIE | homeopathic Domestic- 2.0 Effluent-0.5 | Treated water of ETP used in
12-15 Pipli Laksar medicines Domestic - gardening/Green Belt
Road-Laksar, ROK- (without boiler) 1.6
laksar road pipli

13 | TIDC INDIA -A UNIT | Automobile Domestic- 25.0 Trade In House ETP & STP
OF TUBE Manufacturing Industrial- 20.0 Effluent-12.0 | Treated water of ETP & STP
INVESTMENTS OF | (integrated Domestic- | used in gardening/Green Belt
INDIA LIMITED, facilities) 16.0
Khasra No. 230 and
231, Village-

Gangnauli, Tehsil-
Laksar, District-
Haridwar,
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Lab Analysis Results of River Banganga

704

Annexure-V: Laboratory analysis results of river and drain

Cond
,\i') Location | DO | pH ColorBOD |COD|TSS |TDS [SO4~| CI |uctivi N::lh' As |Cd |Cr [Cu |Fe |[Pb [Mn | Ni |Zn |TC | FC
. y
River
1, Bangangaa/c |, pol oo lgpy (221 | 10 | 19 |372 |44 |20 547 | - | - | - | - | - | - | - | - | - | - l|a00]|1300
River Pathri
o, Bangangablc | o | oo |gp) (185 10 | 9 |344 | 28 | 20 | 525 |BDL |0.01 |BDL |BDL |BDL | 2.46 |BDL |0.28 |BDL |0.01 |2800 | 78
L_aksar Drain
3 EZEsgg‘r”gfa?éc 58 | 8.2 |BDL |BDL |BDL| 26 |304 | 20 | 20 |548 |BDL |0.01 |BDL |BDL |BDL |2.08 |BDL | 0.3 |BDL |0.02 2400 | 490
4, Eg;‘gﬁ”gab/c 71 |82 |BDL|1.19| 8 | 24 334 |22 | 16 |522 |BDL |0.02 |BDL |BDL |BDL | 1.1 |BDL |0.13 |BDL |BDL [1300 | 130
5. Eg;‘gﬁ”gaa/c 64 |82 |BDL|229| 9 |44 |276 | 17 | 17 |475 |BDL |0.02 |BDL |BDL |BDL |2.32 |BDL |0.14 |BDL |0.01 {1100 | 230
88
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Lab Analysis Results of River Solani

705

Cond
I\?d Location | DO | pH Color BOD |COD |TSS |TDS | SO4~ | Cl uctivi NII;:S' As |Cd |Cr [Cu |Fe |Pb [Mn | Ni | Zn |TC | FC
. ty
River Solani
1. u/lsSTP | 6.2 |85 |[BDL 251 | 14 | 41 |290 | 13 |20 |441 | - - - - - - - - - - - -
Saliyar
River Solani
2. |d/sRoorkee| 6.0 | 8.1 | 7 7 29 | 28 |354 | 19 |34 |625 | - - - - - - - - - - - -
bridge
River Sonali
3. | acRiver | 6.2 | 81 BDL |BDL| 7 74 302 | 25 |23 |440 | - - - - - - - - - - - -
Ratmau
4 Solanib/cto| 61 | 8.1 |BDL |BDL |BDL | 87 |258 | 14 |17 |430 (BDL |0.01 |BDL |BDL |BDL |5.07 |BDL [0.27 |BDL |0.02 |1300 | 230
" | Banganga
Lab Analysis Results of River Ratmau
,\i') Location | DO | pH Color|BOD|COD|TSS |TDS | SO4~ | Cl- |Conductivity
River
1. | Ratmauon | 6.0 | 8.1 BD | 11 9 70 | 204 | 35 |20 320
: . L 7
bridge
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Lab Analysis Results of Laksar Drain

706

Cond
,\i'). Location | pH |Color |BOD |COD | TSS | TDS |SOs~ | CIF |uctivit NKF' As | cd | cr |cu | Fe | Pb | Mn| Ni |2zn
Laksar drain s
1. | near railway | 7.2 885“ 12 | 68 | 20 |380 | 16 | 36 | 690 | 6 |BDL |BDL |0.028 |BDL |0.686 | BDL |0.238 | BDL | BDL
track
Laksar drain
u/s M/s BDL<
2. RB.N.S. 7.1 05 14 76 27 392 24 38 697 2 BDL | BDL [0.004 | BDL |2.147 | BDL |0.098 | BDL | 0.03
Pvt. Ltd.
Laksar drain
d/s M/s BDL<
3. RB.N.S. 7.1 05 11 66 18 396 31 34 705 2 BDL | BDL |0.004 | BDL [0.847 | BDL [0.143 | BDL |BDL
Pvt. Ltd.
Laksar drain
near Akhoda BDL<
4, Kalan 7.3 05 15 76 17 488 61 81 960 7 BDL |BDL | 0.06 |BDL | 0.75 |BDL |0.354 | BDL |BDL
village
Laksar drain
a/c with BDL<
5. 7.2 7 46 21 356 20 26 710 2 BDL | BDL |0.026 | BDL [0.896 | BDL [0.499 | BDL |BDL
Hadwada 05
drain
Laksar drain
b/c with BDL<
6. River 7.4 05 7 40 18 360 22 63 704 2 BDL |BDL |BDL |BDL [1.117 | BDL [0.274 | BDL |BDL
Banganga
90
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Lab Analysis Results of Hadwa Drain

707

Condu

S. No. | Location pH Color | BOD | COD TSS TDS | SOs~ CI ctivity TC FC

1, | HadwaDrainuls 710 |BPE0l w1 60 | 25 | 388 | 17 | 42 | 748 : :
Laksar 5

p. | Hadwadrainbicof | ;5 | BDL<O| g 46 28 | 384 | 13 26 | 720 | 7000 | 3300
Laksar drain 5
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Annexure-VI: STP Inspection report

Central Pollution Control Board
Format for monitoring of Sewage Treatment Plants (STPs/CETPS)

1. Name/Location of STP/CETP (full address) STP Saliyar, Roorkee
2. Coordinates Latitude 29.418459
(In decimal units e.g. 12.34567°) Longitude 77700320
3. Designed capacity of STP and 33 MLD, Sequential Batch Reactor (SBR)
Treatment Technology
4. |a. Date of monitoring and starting time 11.10.2023
b. Type of sampling (Grab or Composite) Grab
c. If composite mentioned total hours and interval NA
(eg. 12 hr composite at 2 hr interval)
5. | Agency/organisation responsible for O&M Uttarakhand Jal Sansthan
(Name of agency & contact person, Mob., E-mail) Mr. Manoj (AEE), 9761212691
6. | Whether Operation through Sub contractor, if any, KEC international Ltd.
details thereof with contact information (Name of Mr. Sushil Kumar Mishra, 9012801708
agency, contact person with designation, Mob., E- mishrasa@kecrpg.com
mail)
7. Year of commissioning (Operational since) 2020
8. a. Operational/Non-functional/Non-operational Operational
(be specific in functionality status)
b. Reason, if non-functional/non-operational and
time since non-functional/non-operational
9. STP designed parameter BOD<10, TSS<10, Faecal coliform <500 MPN,
(flow, BOD, COD, TSS etc.& mentioned values of
designed parameter)
10. | Utilized Capacity as reported by operator or verified 7.89 MLD as per logbook of September, 2023
from log book (MLD)
11. | Actual treatment NA
(Inflow during visit) (m*/hr x hrs.)
12. | If operating under designed capacity, give reason Improper sewage network connectivity
13. | Flow meter/v-notch at Inlet of STP & reading Ultrasonic flow meter without totalizer
14. | Flow meter/v-notch at Outlet of STP & reading Ultrasonic flow meter without totalizer
15. | Fresh water supply source (in STP premises) if any, 01 Borewell, without flowmeter
details (source, water consumption status, logbook,
meter)
16. | Raw sewage characteristics Mentioned at Sr. No. 61

pH

COoD

BOD

TSS

TDS (also FDS for CETPS)
Total Nitrogen

Total Phosphorus

Sulphate

Nitrate,
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Phosphate,

Ammonical Nitrogen

Chloride

Faecal Coliform

Total Coliform

Heavy metal (For Kanpur STPs)

17. | Details of transfer sump Not available
18. | Pre-treatment if any, details Yes, Screen provided
(screen, Equalization Tank) 2 mechanical & 1 manual
19. | Primary-treatment if any, details 02 No. grit chamber
(Oil and Grease trap, grit, pre-settling tank)
20. | Primary Settling Tank NA
(i) Primary Settling Tank Volume m3
(ii) Settling Surface area m®
(iii) Weir length m
(iv) Retention Period
(v) PST outlet pH, TSS, BOD, COD (mg/L)
(vi) Underflow solids concentration mg/l or %
(vii) Actual primary Sludge production rate (flow
rate m¥/hr x hr/day)
Availability of Mechanical Scrapper
21. | No. of Biological Treatment stages Single Stage
22. | Treatment processes used in STP for sewage treatment along with order of the stage:
ASP — Activated sludge process; TF — Trickling filter; AL — Aerated lagoon; BT- Bio-tower; UASB — Up
flow anaerobic sludge blanket; OP-Oxidation pond/WSP-waste stabilization ponds/ Aerated lagoon with or
without lining; EA - Extended Aeration; BD —Biodigester; SBR — Sequential Batch Reactor; MBR —
Membrane Bio Reactor; MBBR/FAB — Moving Bed Bio Reactor/Fluidized Aerobic Bed; SBT- Soil
Biotechnology; Electrocoagulation or Any Other Treatment Technology used (describe)
SBR — Sequential Batch Reactor
23. | Process parameters of Anaerobic Process for NA
example
A. UASB& Others
(i)  No. of reactors
(ii)  Capacity of each reactor
(iii)  Average flow
(iv) HRT
(v) UASB outlet BOD, COD, TSS (mg/l)
24. | Process parameters of Aerobic Process for example
B. Activated Sludge Process NA

(i) Waste sludge generation (flow rate m*/hr
multiplied by hr/day)

(i)  Waste sludge solids (TSS) concentration
mg/l

(iii) ASP outlet pH, TSS, COD, BOD

Aeration Tank

(i) Aeration Tank volume m?

(i) Retention period
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(iii) Mixed Liguor MLSS, MLVSS&DO 3 SBR basin having size 37 mx 37 mx 5.5 m
mg/I (7530 m®) each were provided, one found non-
(iv)  Aeration Capacity KW or HP operational during visit

(V) Related aeration capacity Kg/KW hr
Secondary Settling Tank

Q) Secondary Settling tank volume m?

(i) Settling Surface area m?

(ili)  Retention period

(iv)  Weir lengthm

(v) Return flow rates m*/hr or m*/day

(vi) Return flow solids (TSS) concentration

NA

25.

Tertiary Treatment (Physico- Chemical) : | Not available
(i)  Coagulation and flocculation
(ii)  Dual Media Filter
(iii)  Adsorption
(iv) Membrane Treatment
(v) Any Other

Disinfection System

26.

Disinfection Technology Installed ;| Yes

Name of Technology used : | Gas Chlorination

Operational status : | Operational
(if Non-operational, Reasons)

If chlorination based disinfection system

a. Name of chemical/ form of chlorine
Methodology (Mechanical/manual)
Dosing Rate
Type of chlorinator
Chemical consumption record
Dimension of the Chlorine contact tank
Chlorine Contact Time/Retention time
Value of Residual Chlorine in treated
sewage (ppm)
Methodology used for assessment of Residual i. Colorimetry
chlorine : titrimetric method/ colorimetry
(using ortho-toluidine or any other indicator)

Chlorination

Mechanical (02 Nos.)

05-08 kg/hr

Gas chlorinator

Provided

12 mx 26 mx 4 m (1248 m3)
30 min. at design decanting flow
0.3 ppm

S@ o ooo
S@ "o o0 o

If Ozonation : | NA
a. Pressure at which ozonation is performed
b. Dosing rate (concentration of 0zone dozed)
c. Dosing tank Detail
d. Contact time
e. Flow rate of sewage

If UV Treatment : | NA
a. UV Dose (mJ/cm?)
b. Dosing tank Detail
c. Flow rate of sewage

27.

Treated sewage characteristics : | Mentioned at Sr. No. 61
Oil & Grease
pH
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BOD

COoD

TSS

TDS (also FDS for CETP)

Total Nitrogen

Total Phosphorous

Nitrate (as N)

Ammonical Nitrogen (as N)

Phosphate (as P)

Chloride

Faecal Coliform

Total Coliform

Residual Chlorine (if doing chlorination)
(Heavy metal for STPs) as per order

&

Other parameters (DO & MLSS/MLVSS for
Aeration tank)

28. | Sludge Thickener
(i)  Volume m? 1 no. having size 19.3 m dia. X 3.5 m SWD
(i)  Thickening Surface m?
(iii)  Underflow solids concentration (mg/I)
(iv)  Actual thickened sludge production rate
(Flow rate, m/hr multiplied by hr/day)
29. | Sludge Digester NA
(i)  Digester Volume m3
(i) Thickening sludge BOD & COD mg/I
(iii)  Actual digester sludge production rate(flow
rate m%/hr multiplied by hr/day)
30. | Biogas produced, if any and its composition NA
31. | Operational status of gas utilization NA
32. | Power generation, if any NA
33. | STP connected to sewerage network (Yes/ NO) NA
34. | Mode of receiving raw sewage through NA
(open drain/ sewerage network/ both)
35. | Details of pumping stations (SPS/IPS/MPS) & area 02 Nos. of SPS, Mahigran (32.2 MLD) &
covered by each pumping station Ganeshpur (12.5 MLD) provided
36. | Log book of pumping station (pump operation, Not available
breakdown, operational hours, etc.)
37. | Route of sewage reaching the STP (Area covered, SPS (02 Nos.)
SPS, MPS etc)
38. | Disposal of treated sewage Solani River
(river/lake/irrigation/land/pisciculture/aquaculture/an
d other)
Any plan for reuse of treated sewage
In case Land disposal (land & agreement details)/ NA
Recycling and reuse of treated sewage NA
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If reuse by Industry/organization (name of unit and
contract)

Route of treated sewage to reach river Via pipeline
39. | By Pass arrangement at STP/CETP, if any No
40. | By pass observed at time of inspection (Yes/No) If No
yes pictures and description
41. | Method of sludge disposal description, avg. quantity Dumping within STP premises
of sludge generated per day and status
(Satisfactory/unsatisfactory)
42. | Operation and maintenance of Sewage Treatment Satisfactory
Plant (Satisfactory/unsatisfactory)
43. | If unsatisfactory, details of major flaws observed NA
44. | Power requirement 875 KVA
45. | Status of power availability for uninterrupted and UKPCL & DG set of 1010 KVA (01 No.)
continuous running of STP. Provide details of
standby arrangement , if any
46. | Annual expenditure on O & M & STP 15 Lakhs/Months excluding electricity
47. | Consent Status from State Pollution Control Yes, Available
Board/Pollution Control Committee (Water & Air)
48. | Sewage generated (in MLD) in the area covered No information available
under STP
49. | Details of proposed or ongoing augmentation or NA
upgradation of capacity or any new STP under
construction
50. | Augmentation of STPs for achieving stricter norms None
51. | Volume of industrial waste being mixed in sewage, if No information available
any.
52. | Status of maintenance of log Books (inlet & outlet Yes maintained
flow, pump operations, electricity,
maintenance/breakdown maintenance)
53. | Influent and Effluent quality monitoring schedule in Yes, BOD, COD, TSS, pH, DO on daily basis
own lab (parameter wise)
54. | Status of Skilled/trained Manpower (operation & 40 Nos. (Skilled-28, Unskilled- 12) including
laboratory) SPS operators
55. | Status of Environmental Laboratory facility Yes
56. | Status of Online Monitoring System (OCEMS) Sensor for online monitoring of BOD, COD and
(Installed/not installed and connected to TSS found installed at inlet & outlet of STP but
CPCB/SPCB server or not) not connected with CPCB server
Compliance to be verified of direction dated
10.08.2020
57. | Flow diagram of treatment (also to be attached) Not available
58. | Observations:

a. STP found operational during visit on 11.10.2023.

b. STP operating agency has obtained CCA from UKPCB valid up to 31.03.2025.
c. STP receive sewage via two no. of SPS namely Ganesh Nagar (12.5 MLD) and Mahigram (32 MLD).
Presently STP receive only 8 MLD of sewage against design capacity of 33 MLD.
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d. Mechanical coarse screen and fine screen have been installed for the removal of floating trash.

e. Grit chambers (along with grit separators) have been installed for the removal of grit from raw sewage.

f.  Ultrasonic type flow meter found installed at inlet & outlet of STP.

g. STPis operating on SBR technology with 03 nos. of SBR basins. One no. of SBR basin found non-
operational during visit

h. Centrifuge (03 nos.) has been installed for the dewatering of raw sludge.

i. Complete STP operates in automation through SCADA software and flows at inlet & outlet are
measured in this software.

j. Chlorination through Cl; gas chlorinator dosing @ 3 — 6 kg/hr is being carried out for disinfection of
treated sewage.

k. Dried sludge found dumped inside premises of STP and is taken by nearby farmers for use in
agricultural purposes.

I.  Sensor for online monitoring of BOD, COD and TSS found installed at inlet & outlet of STP but not
connected with CPCB server.

m. Onsite environmental laboratory is available inside the STP premises.

n. Analysis results of samples collected from the SBR basin the during aeration phase show MLSS — 2391
mg/l & MLVSS — 994 mg/l.

0. Grab samples were collected from the inlet, outlet and SBR basin during the visit. Analysis results of
samples collected from STP outlet indicate that STP is complying for w.r.t discharge norms prescribed
under Hon’ble NGT order dated 30.04.2019 in O.A. No. 1069/2018 except Total phosphorus as 2.7
against norms of 1 mg/l and Faecal coliform 14 x 10* (MPN/ 100 ml) against norms of <230 MPN/100
ml.

p. Treated sewage is directly discharged into river Saloni via pipeline.

59. Table: Analysis results of Inlet & Outlet samples
S. Parameter STP STP Norms as Complying Norms as per | Compliance status
No. Inlet Outlet per NGT Status as per as per as per MoEF&CC
order NGT MoEF&CC | dated 13.10.2017
30.04.2019 notification
dated
13.10.2017

1. pH 7.2 6.9 5.5-9.0 Complying 6.5-9.0 Complying

2. COD (mg/l) 232 69 50 Complying -

3. BOD (mg/l) 73 14 10 Complying 20 Complying

4. TSS (mg/l) 169 14 20 Complying <50 Complying

5. Cl- (mg/l) 63 53 - -

6. | NOs-N (mg/l) 3 12.9 - -

7. T. Kjeldahl - 8 - -

Nitrogen -
TKN (mg/l)
8. Phosphorus — 3.7 2.7 1mg/1 (for Non-complying -
Total (mg/l) discharge to
ponds/lakes)
9. | NHs-N (mg/l) - 7 - -
10. |Oil & Grease - BLD - Complying -
(mg/l)
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11. TC (MPN/ 54 x 10* - -
100 ml)
12. |FC (MPN/ 100 14 x 10% <230 Non-Complying <1000 Non-Complying
ml)

13. |Aeration Tank-: MLSS -2391 mg/l; MLVSS -994 mg/I

60. | Recommendations:

STP operating agency shall be directed to:
a. augmentation of sewage network to ensure optimum utilization of design capacity of STP.
b. install OCEMS and provide its connectivity with CPCB/SPCB server.
C. ensure consistent compliance with the discharge norms prescribed under Hon’ble NGT order dated
30.04.2019 in O.A. No. 1069/2018.
d. optimize disinfection system as per feed flow condition.

61. | Pictures
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Fig 3: SBR basin

Fig 4: Chlorine contact tank
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Fig 5: Centrifuge
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Fig 6: Gas chlorinator

Fig 7: Thickener

Fig 8: OCEMS
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Annexure A1

s @ HEAD OFFICE
NN \"4\ LI FE ttarakhand Pollution Control Board
ﬁ%dﬂ 4/ CfeeisTiteg “Gauradevi Paryavaran Bhawan”
A\ |/ 4 w / Environment 46B, IT Park, Sahastradhara Road, Dehradun
UKPCB E-mail : msukpcb@yahoo.com, Phone No.-0135-2607€092
Letter No.: UKPCB/HO/Con-U-2/2023/9 2p Date: 0f .10.2023

REGD, POST
To,
M/S Rai Bahadur Narayan Singh Sugar Mills Ltd.,
(Distillery Unit)
Laksar, Distt. Haridwar
(Uttarakhand)

Subject:  Consolidated Consent to Operate and Authorisation hereinafter referred to as
the CCA (Consolidated Consent & Authorization) Renewal under Section- 25 of
the “Water (Prevention & Control of Pollution) Act., 1974”and under Section- 21
of the “Air (Prevention & Control of Pollution) Act, 1981”and Authorization
under “Rule -6(2)”of the “Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016”notified under “Environment
(Protection) Act, 1986”as applicable (to be referred hereinafter as Water Act, Air

Act and HW Rules respectively).

CAF ID: 9158 Application No. 2775076
CCA (Renewal) Date:- 13.03.2023

Consolidated Consent and Authorization (CCA):

CCA is niereby granted to M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. (Distillery
Unit) located at Laksar, Distt. Haridwar (Uttarakhand) subject to the provisions of the Water
(Prevention and Control of Pollution) Act, 1974; the Air (Prevention and Control of
Pollution) Act, 1981 and the Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 and the orders that may be made further and

subject to following terms and conditions:

1. This CCA is granted for the period up to 31.03.2024, under Section-25 of the Water
(Prevention & Control of Pollution) Act, 1974, as amended.
2. This CCA is granted for the period up to 31.03.2024, under Section-21 of the Air

(Prevention & Control of Pollution) Act, 1981, as amended.
3. This CCA is granted for the period of 31.03.2024, under the Hazardous and Other Waste

(Management & transboundary Movement) Rules, 2016 as amended.

4. Production Capacity:

Declared by the industry Permitted by Board
Raw Material/
S. Raw Material/ Feedstock

No. Feedstock Finished Product (KLD) (M3/Day) Finished Product (KLD)

C-Heavy/ B-Heavy| Ethanol/ENA/RS-60 KLD |C-Heavy/ B-Heavy |[Ethanol/ENA/RS-60 KLD

L. Molasses- & Molasses- &
372 M*/Day Ethanol-60 KLD 372 M*/Day Ethanol-60 KLD
Clean Environment and Healthy Life Style 100
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5. Production Process Infrastructure:

Declared by the unit Permitted bey
S.no. Number of Capacity | Type of Type of the Board
fermenters of fermentation Distillation
fermenters | technology
3 adopted
1 07 6.5 Feed Batch Molasses As declared by
based Unit.

Molasses storage infrastructures:

Declared by the unit

Permitted by SPCB

Capacity No. of tanks No. of lined pits*
6000 Qtl. & | 02 Nos. NA 6000 Qtl. & 85000 Qtl. (02 Nos.)
85000 Qtl.

*The unit shall not store molasses in Kaccha/ unlined pits.

6. Water Conservation:

A. Fresh water Consumption
i. The unit shall obtain permission / NOC from State or Central Ground Water Authority

for Groundwater abstraction and shall comply with the conditions mentioned in the

NOC.

ii. Industry shall install separate sealed, calibrated Electro Magnetic Flow meters with flow
totalizer at all water abstraction sources, utilization lines- process, domestic and boiler.
iii. The industry shall maintain duly signed logbook of fresh water consumption and

utilization.

iv. The specific water consumption shall not exceed values mentioned below as per
consented product type.

Category

Specific Water Consumption not to exceed

B-heavy / C-Heavy

8-10KL/KL of product

Cane syrup/ sugar cane juice

6-8KL/KL of product

Declared by the | Permitted by NOC | CGWA

Industry issued by CGWA | conditions
No. of bore wells 01 01 To be
Daily quantity of water to be 200 KLD 500 KLD complied.
abstracted (KLD)

B. Effluent generation, treatment and disposal:

i.

il

The quantity of maximum specific effluent generation shall be as specified below:

Category

Specific spent wash generation$, not to
exceed

B-heavy / C-Heavy

6-8KL/KL of product

Cane syrup/ sugar cane juice

4-6KL/KL of product

the following:

The quantity of maximum daily effluent generation & discharge should not be more than

S.No.

Kind of
Effluent

Maximum daily
generation

Maximum
daily discharge,
(KLD)

Treatment
Facility and
Discharge point

Clean Environment and Healthy Life Style
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1 Domestic 7 1 8 Septic Tank &
Soak Pits,
2 Industrial 720 M*/Day Zero Liquid Discharge (ZLDD)
(Spent wash) (Through MEE & Spray Dryers).

iii. Arrangement should be made for collection of water used in process and domestic

effluent separately in closed water supply system. It should be ensured that domestic
effluent should not be discharged in the storm water drain.

The domestic effluent should be treated in sewage treatment plant (STP) and it should be
in conformity with the norms of treated effluent as stipulated in E.P. Rules, 1986 as
amended.

The unit shall identify recipient drains/ rivulets and their u/s & d/s locations in
consultation with SPCB for monthly monitoring by industry to ensure ZLD from
distilleries within 30 days. The monitoring report shall be submitted to CPCB on monthly

basis.

vi.

S.No. Name of recipient Latitude Longitude Name of the
drain/rivulets recipient river
I, u/s of Laksar drain | 28%°44'59°°N 78°01'40”’E Banganga
2. d/s of Laksar drain | 29%44'36”’N | 78°01'53”’E Banganga

The industry shall maintain Zero Liquid Discharge (ZLD). ZLD refers to installation of

facilities and system which will enable industrial effluent (all streams) for absolute
recycling of or re-use in to industrial processes and converting solute (dissolved organic
and in-organic compounds / salts) into residue in solid form by adopting method such as
concentration/ evaporation/drying. ZLD will be recognized and certified based on two
broad parameters that is, water consumption versus waste water reused or recycled
(permeate) and correspondingly solids recovered (percent total dissolved / suspended

solids in effluents).

C. Effluent Management Infrastructure:

7500 x 01 nos.

Bio-digester
S.no. No. of Designed Sludge generation Method of disposal/
digesters Capacity (m3) from digester utilization of sludge
1, 03 10000 x 02 nos. -- MEE & Spray Dryers

Multi Effect Evaporator (MEE)

S.No. Nos. of Design Capacity Type of Mass flow meter
MEE (m3) technology of installed at inlet and
MEE (stages) outlet of MEE
l. 02 Nos. 5028 Sq. Meter Multi-Effect Yes.
Evaporation

Condensate Polishing Unit (CPU):
**For treatment of MEE condensate and other low-strength effluent

S.No. | Design Type of | Sources of effluent | Quantity | Quantity of
Capacity (m3) | technology of | coming into CPU | of treated | CPU sludge
CPU with Quantity effluent & its
from disposal
CPU and | mechanism
its
utilization
1050 USAB Condensate of 485 KLD Sludge
MEE Reused in | Drying Bed.
Clean Environment and Healthy Life Style
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iii.

7 1 9 cooling To be used
and as manu re,
| processes.
Reverse Osmosis (RO) system
S.No. | Design No. of stages | Quantity of RO | Quantity of RO reject
Capacity (m3) permeate (m3) & | (m3) & disposal
purpose of | mechanism
utilization
1. The Unit shall establish RO system of appropriate capacity by March, 2024.

All process and non-process effluents such as Spent lees, Process condensates, Boilex RO
reject, CT blowdown, Softener/DM plant backwash, Pump gland cooling water etc. should
be treated through CPU and recycled back in the process.

The unit shall install mass flowmeters with totalizers at inlet and outlet of Multi Effect
Evaporator (MEE) (concentrate) and shall connect the same with CPCB and Uttarak hand
Pollution Control Board’s servers.

The unit shall install electromagnetic flowmeters with totalizer at CPU inlet & outlet and at
water recirculation points like make up water for cooling towers & in process. The unit shall
have separate energy meter for ETP/CPU and maintain the duly signed logbook of the same.
The unit shall maintain duly signed logbooks of spent wash generation, MEE feed, MEE
condensate, MEE concentrate, CPU inlet & outlet, cooling tower make up water and treated

effluent reused in process.

The unit shall ensure proper marking/and colour coding of all the pipelines carrying

industrial effluent accordingly.

Distilleries opting for Bio-composting;

L.

iii.

iv.

The final storage capacity of lagoon for storage of concentrated spent wash after M.E.E to be
utilized in bio-composting shall be strictly restricted to thirty days equivalent of conicenirated
spent wash (40% by volume of spent wash generated and solid concentration shall be
maintained 30%). The lagoon shall be impermeable and properly lined.

Details of lagoons

Declared by unit Permitted By Board
S.no. | No of | Dimensions of | Capacity of
Lagoons | lagoon lagoon (m3)
L, 03 nos. 22 x25x 3.5 Meter | 1925 x 02 nos. As declared by Unit.
14 x 28 x 3.5 Meter | 1372 x 01 nos.

For concentrated spent wash having total solids 27 - 30 %, the filler material (press mud) to
spent wash ratio prescribed is 1: 1.6 for 60 days’ cycle.

Impervious compost yard area based on material balance (plus ready compost storage area)
should be made available. The unit shall strictly implement the Standard Operating
Procedure (SOP) for Bio-composting operation for Molasses based distilleries. (Link:
https://cpcb.nic.in/ngrba/Biocomposting SOP_for_distillery-Final 10.08.2018.pdf).

The unit having uncovered bio-compost area, shall stop its bio-compost activities in
monsoon period (July —September). The unit shall make extra land arrangements for storage

for press mud and ready bio-compost.
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vi. Unit must install and maintain onlme %9 vity of PTZ web cameras at the bio-compost
yard and lagoons with server of CPCB and Uttarakhand Pollution Control Board’s servers.
Details of Bio-composting area requirement; as permitted by the Board:

Vil.
S.No. Total area Active area for bio- | Covere | Uncover | Number of
for bio- composting darea | ed area Piezometric
composting (excluding the land | (Acres) | (Acres) wells

arrangements for availab le
storage for press around the

mud and ready bio- compost

compost)
1. 14.02 Acres 14.02 4.28 9.74 01

viii. Obtaining valid registration/certification for the production and quality of bio-enriched
Organic manure (bio compost) as per Gazette Notification S.0. 2776 (E) dated 10.10.2015
under the Fertilizer (Control) Fourth Amendment Order, 2015 issued by Ministry of
Agriculture and Farmers Welfare (Dept. Of Agriculture, Cooperation and Farmers Welfare)
from the Ministry of Agriculture/ concerned agency — within a time period of four months,

ix. The finished bio-compost shall be packed in sealed poly bags super scribed with quality and
composition of bio compost along with the name of the manufacturer industry.

X.  The unit shall maintain a record of procurement/ availability of press mud, sell of compost
and compost quality on monthly basis.

xi. The unit shall not be sale ready bio-compost in open tractors/trolleys.

The Unit shall use bio-composting year only up to December, 2023. Thereafter, no

fresh concentrated spent wash shall be disposed through Bio-Composting yard and

spend wash shall be totally disposed through spray dryers.

Xii.

Distilleries opting for Incineration;
i.  Minimum Solid % in feed for slop fired incinerator shall be 55-60% in case of C-Heavy and

B-Heavy molasses as feedstocks and 50-55% in case of sugar syrup/sugarcane juice as
feedstock.

ii. Maximum storage of raw spent wash utilized in MEE followed by incineration shall strictly
be restricted to seven days (07) equivalent of concentrated spent wash generated Excess
storage facilities beyond this shall be levelled and dismantled.

iii. The unit shall collect ash generated from Incineration boiler through screw/belt conveyor
from common silo and should be disposed of as fertilizer or for any other use.

iv. Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely
affect the air quality, becoming air borne by wind or regime during rainy season by flowing
along with storm water. Direct exposure of workers to fly ash & dust shall be avoided.

v. The unit shall sell potash rich ash to industries for potash recovery plant, Fertilizer
Company or sell the ash to the farmers after meeting FCO conditions.

vi. Unit shall dispose the spent wash through MEE followed by use of concentrated spent wash
(as stated in point i) fuel in the Incineration boiler of appropriate TPH.

S.no. | Type Capacity | Type of | Quantity | Quantity Method

of of Boiler | subsidiary of of ash | of Ash
Boiler | (TPH) fuel used subsidiary | generated | Disposal

fuel (MT/day)

consumed

(MT/day)

7
104
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i
ii.

iii.

Distilleries opting for dryer; 7% ’!1
i e 40-45%.

Minimum Solid % in feed for dryer shal

Maximum storage of Bio-methanated spent wash utilized in dryer shall strictly be
restricted to seven days (07) equivalent of concentrated Bio-methanated spent wash
generated. Excess storage facilities beyond this shall be levelled and dismantled.

The unit shall collect powder produced from dryer in common silo and should be disposed
of as fertilizer.

Unit shall dispose the spent wash through Bio-methanation followed by Bio-methamated
spent wash MEE followed by use of concentrated bio-methanated.

D. Domestic sewage

1.

ii.

The domestic effluent should be treated separately in sewage treatment plant/ soak pit so
that it should be in conformity with the following norms.

Trade effluent and domestic sewage shall be treated separately and also to be monitored for
compliance w.r.t. notified norms separately. However, Single outlet can be provided after

mixing for outside disposal.

Industry shall install the flow meter at STP inlet and outlet and maintain the daily logbook.
Industry shall explore the possibility to recycle the treated used water shall be utilised in
gardening, irrigation, industrial utility and toilet flushing to minimise the fresh water

consumption up to 20 % per year.

7. Air pollution mitigation:

i

ii.

iii.

vi.
Vil.

viii.

The industry shall use following fuel and install air pollution control devices (APCD) of
adequate capacity to comply with the following;

Stack . ; -
S. . . Air Pollution Control | Stack Emission
Noi | Camipment | Fuelused hf:l’f)'“ Device (APCD) standards
I Spray Dryer |Bagasse-168
' (45 TPD) TPD )
: 40 Wet Scrubber PM-150 mg/N M-
1 Spray Dryer | Biogas-1500
: (45 TPD) M/day

The industry shall operate in a manner so that all emissions be emitted through designated
chimney/stack only. Porthole, platform and stairs shall be provided as per prescribed
guidelines for stack emission monitoring.

The APCS will be maintained and operated in such a manner that emissions always
conform to the standard laid down under the E.P Act 1986 as amended. The ash generated
from the Boiler shall be disposed of properly in such a manner that not affect the
environment adversely..

The unit shall install Online Stack Emission Monitoring System (OEMS) for PM and
ensure with its connectivity (24x7) to CPCB server and Uttarakhand Pollution Control
Board’s dashboard.

The unit shall submit manual stack emission monitoring report and ambient air quality report
on quarterly basis during operation of the plant.

Water shall be sprinkled on the roads and premises for suppression of road dust.

The solid waste namely boiler ash shall be disposed of properly and ensure that there is no
fugitive emission from their transportation, storage and handling.

The industry shall provide ports in the chimney/stack and facilities such as ladder,
platform etc. as per requirement for monitoring the air emissions and the same shall be
open for inspection and use at all time) by the Board's staff, the chimney/stack attached

Clean Environment and Healthy Life Style | 105
@B TR G R i el
Page 6 of 9


105


to various sources of emission shallzzz.gnalcd by number such as S-1, S-2 ete. and
these shall be painted/ displayed to facilitate identification.

8. Noise Pollution Mitigation:

i.

ii.

9.

Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -

Standards for Noise level in db.(A) Leq
Industrial Area Commercial Area
Day Night Day Night
e 70 65 55

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

The industry shall take adequate measures to control of noise from its own source so as to

comply with the standards as may be applicable.
The industry shall provide acoustics enclosure on DG sets as per Environment (Protection)

Rules, 1986.

Conditions under Hazardous and Other Wastes (Management and Transboundary

Movement) Rules, 2016: -
Hazardous Waste Management:

i. Number of authorization and date of issue: As above.

ii. Reference of application (No. and date) : As above.

iii. The Factory Manager of M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. is
hereby granted an authorization for generation, collection, reception, storage, transport,
reuse, recycling, recovery, pre-processing, co-processing, utilization, treatment, disposal
or any other use of hazardous or other wastes or both on the premises situated
at Laksar, District Haridwar (Uttarakhand).

Details of Authorization

SL. Category of Authorised mode of Quantity
No. Hazardous Wasteas per disposal or recycling | (ton/annum)
t h e Schedules I, IT and IIT of or utilisation or co-
these rules processing, etc.
—-NA--

iv. The authorization shall be valid for a period of ....NA........
v. The authorization is subject to the following general and specific conditions
(Please specify any conditions that need to be imposed over and above general conditions,

if any):

A. General conditions of authorization:

I.

The authorized person shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.

2. The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the State Pollution Control Board.
3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization.
4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.
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10.

1.

12,

13.

14.

1.

The person authorized shall implement t cy Response Procedure (ERP) for which this
authorization is being granted considering all site-specific possible scenarios such as
spillages, leakages, fire etc. and their possible impacts and also carry out mock drill ir1 this
regard at regular interval of time;

The person authorized shall comply with the provisions outlined in the Central Poll ution
Control Board guidelines on “Implementing Liabilities for Environmental Damages d ue to
Handling and Disposal of Hazardous Waste and Penalty”

It is the duty of the authorized person to take prior permission of the State Pollution Control
Board to close down the facility.

The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorization.

The importer or exporter shall bear the cost of import or export and mitigation of damages if
any.

An application for the renewal of an authorization shall be made as laid down under these
Rules.

Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to

time. :
Annual return shall be filed by June 30th for the period ensuring 31st March of the year.

General Conditions

Environmental management system:
i. Industry shall setup the environmental management cell including unit head,

purchase/store manager, process operation head, ETP in charge to effectively
monitoring of environmental compliance :

ii. Industry shall setup the environmental laboratory for testing of minimum wastewater
quality parameters like pH, TSS, BOD, COD, MLSS and DO to effectively monitoring
of ETP control parameters and ETP discharge norms.

The applicant shall get analyses the samples of effluent/emission/hazardous wastes at least
once in a three month from the laboratory recognized by the MoEF&CC and shall report to
the SPCB.

The applicant shall however, not without the prior consent of the Board bring into use any
new or altered outlet for the discharge of effluent or gases emission or sewage waste from
the unit.

Treated waste water and domestic waste water shall be disposed jointly at one disposal
point. The applicant shall provide discharge measurement equipment at final disposal point.
The applicant shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions with 30 days of receipt of this CCA. If, at any point of time, it
is found that the industry is not complying with stipulated conditions or any further
direction/instruction issued by the Board, legal action shall be initiated against the applicant.
The applicant shall maintain good housekeeping. All valves/pipes/sewer/drains etc. must be
leak-proof.

The industry shall provide uninterrupted entry to this STP’s/ETP’s inlet and outlet points,
Air Pollution Control equipment and stack for smooth sampling/monitoring of efficiency of
pollution control measures.

The industry shall provide “Inspection Book™ at the time of inspection to the Board’s
officials. Whenever due to any accident or other unforeseen act or event, such emission
occurs or is apprehended to occur in excess of standards laid down, such information shall
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13.

14.
15

16.
17.

18.
1'9:

20.

Copy to:

be reported to the Board’s offices :724other concerned offices. In case of failure of
pollution control equipment, the production process connected to it shall be stoppexd with
immediate effect

In case of any damage to the agriculture productivity, human habitation etc. by the
operation of industry, it shall be imperative to stop production in the industry with
immediate effect and such information shall be reported to Board’s offices. The imdustry
shall be liable to pay compensation also in such cases as decided by the Competent
Authority.

The applicant shall apply before the 60 days of expiry of CCA or any change in procluction
types/production capacity/manufacturing process/capacity enhancement etc. or any change
in effluent discharge point or emission point.

The Board reserves the right to revoke/add/modify any stipulated conditions issued along
with CCA, as may be necessary.

Any unauthorized change in personnel, equipment as working condition as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

It is the duty of the authorized person to take prior permission of the Board to close down
the facility.

The authorization is valid for temporary storage of Hazardous Waste within premises only.

It is duty of the authorized person to take prior permission of this Board to close and clean
up the facility for treatment, storage and disposal of hazardous waste.

Industry shall submit the latest copy of Audit Balance sheet/C.A. Certificate (Fixed A ssets +
Current Assets-Current Liabilities) so that the Consent fee payable by the industry may be
verified.

Generated hazardous waste shall be stored temporarily in the factory premises and disposed
of through authorized TSDF after obtaining the authorization from the Board

Unit shall develop green belt as per the protocol of Central Pollution Control Board.

The industry shall comply with the provisions of Environment (Protection) Amendment,
Rules 2018 notified by MoEF&CC by Notification no 49 Dt. 25.01.2018, Environment
(Protection) Act 1986, Water (Prevention and Control of Pollution) Act, 1974 as amended,
Air (Prevention and Control of Pollution) Act, 1981 as amended, Plastic Waste Management
Rule 2016, E-Waste (Management and Transboundary Movement) Rules 2016 (whichever is
applicable).

If closure order is issued by CPCB or SPCB against the unit then CCA will remain
suspended during the closure period. After ensuring the compliance and after revocation of
the closure order, the CCA will automatically be effective from the date of issuance of the
closure revocation/modification order with additional conditions mentioned in the closure

revocation/modification order.

(S.K. Pattnaik)
Member Secretary

Regional Officer, Uttarakhand Pollution Control Board, Regional Office, Roorkee

(Haridwar) for information and compliance. /

Member Secretary
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Annexure-VII
Item No. 02 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 495/2023
Mohd. Amjad & Anr. Applicant(s)

Versus

State of U.P. & Ors. Respondent(s)

Date of hearing: 14.08.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Appellant: Mr. Rahul Khurana & Mr. Hasil Jain, Advocates

Application has been filed under Sections 14 and 15 of the
National Green Tribunal Act, 2010

ORDER

1. The grievance in the present application is regarding severe water

pollution at the Shukratal Ganga Ghat in Muzaffar Nagar, Uttar Pradesh.

2. The applicants have submitted that Shukratal Ganga Ghat in
Muzaffar Nagar, Uttar Pradesh is a religious place where the local people,
devotees, saints and sadhus come for taking holy dip. Respondent No. 7 -
M/s R.B.N.S. Sugar Mill Pvt. Ltd., Shekhpuri, Laksar, Uttarakhand and
Respondent No. 8 - M/s R.B.N.S. Distillery Pvt. Ltd., Shekhpuri, Laksar,
Uttarakhand are located at upstream of Banganga River at Laksar
Industrial area in District Haridwar, Uttarakhand. Respondents No. 7 and
8 are discharging highly polluting industrial effluents in drain which
merges in Banganga river. Respondents No. 7 and 8 are flouting

environmental norms under the Water (Prevention and Control of
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Pollution) Act, 1974 and the Environment (Protection) Act, 1986.
Respondents No. 7 and 8 are in the habit of releasing of toxic spent wash
stored in their lagoon whenever they find opportunity. The process of illegal
discharge has been going on for the last many years. The waste water is
released in bulk quantity at Idrishpur drain which damages the entire
ecosystem river of Banganga till the Shukratal ghat downstream. The
Shukratal ghat is a stagnated water area where the river water stagnates
and the effect of pollution in water is clearly visible. Due to pollution
caused, the dissolved oxygen of water at Shukratal ghat has reduced
significantly and has resulted in death of fish in the area. The spent wash
changes colour of water to brown and also results in foul odour in the area.
FIR No. 76 dated 16.03.2023 and FIR No. 198 dated 08.07.2023 were
registered under Sections 277 of IPC and 51 of Wildlife Protection Act, 1972

at Police Station Bhopa, District Muzaffarnagar.

3. Prima facie, the averments made in the application raise questions
relating to environment arising out of the implementation of the
enactments specified in Schedule I to the National Green Tribunal Act,

2010.

4. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position. Accordingly, we constitute a Joint Committee comprising of
Central Pollution Control Board (CPCB), Regional Office, Ministry of
Environment, Forest and Climate Change (MoEF&CC), National Mission
for Clean Ganga (NMCG), Uttarakhand Environment Protection and
Pollution Control Board (UEPPCB), Uttar Pradesh Pollution Control Board
(UPPCB) and District Magistrates (DMs) of Haridwar and Muzaffarnagar
and direct the same to meet within one week, undertake visits to the site,

look into the grievances of the applicant, associate the applicant and
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representatives of the concerned project proponents, verify the factual
position which shall include (i) details of industries located in Laksar
Industrial area and Muzaffarnagar Industrial area which are discharging
effluents in the drain connecting to the River Banganga; (ii) details of
industries which are functioning without consent/EC; (iii) functioning of
STP/ETP and other waste water treatment mechanism and (iv) mechanism
for utilization of waste water for agriculture and other land use purposes
rather than discharging in the drain and take appropriate remedial action
by following due course of law and giving opportunity of being heard to the
concerned project proponents. The CPCB will be the nodal agency for

coordination and compliance.

S. Factual and Action taken Report may be submitted within three
months by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Supported PDF and not in the form of Image PDF.
6. List for further consideration on 22.11.2023.

7. A copy of this order, along with a copy of the application and
documents attached with the same, be forwarded to the CPCB, MoEF&CC,
NMCG, UEPPCB, UPPCB and DMs of Haridwar and Muzaffarnagar by e-

mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
August 14, 2023
Original Application No. 495/2023
DV
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Item No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY VIDEO CONFERENCING)

Original Application No. 530/2023
Anuj Kumar Applicant
Versus

State of Uttarakhand & Ors. Respondent(s)
Date of hearing: 23.08.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Prakash Pandey, Advocate
ORDER
1. In this Original Application, applicant has made several allegations

against respondent no. 7, M/s Rai Bahadur Narayan Singh Sugar Mills
Limited in respect of non-compliance and violation of the directions
issued by the Pollution Control Board. The prayer in the OA is to issue a
direction to the said respondent to install incineration boiler to protect
ground water from pollution and also to construct concrete nallah from
industry premises to Hadwada drain. There is a further prayer to issue a
direction to the said respondent to develop green area in 10 acres and to
compensate for the loss caused to the environment by assessing the

damage.

2. We have been informed that another Original Application being
O.A. No. 495/2023, Mohd. Amjad & Anr. vs. State of U.P. & Ors. alleging

various violations in respect of the same respondent no. 7 is already
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pending and this Tribunal by order dated 14.08.2023, considering the
allegations, with a view to verify the factual position, has constituted a
joint Committee comprising of Central Pollution Control Board (CPCB),
Regional Office, Ministry of Environment, Forest and Climate Change
(MoEF&CC), National Mission for Clean Ganga (NMCG), Uttarakhand
Environment Protection and Pollution Control Board (UEPPCB), Uttar
Pradesh Pollution Control Board (UPPCB) and District Magistrates (DMs)
of Haridwar and Muzaffarnagar. This Tribunal has directed the
Committee to meet within one week and undertake visits to the site and

look into the grievance raised therein and verify the factual position.

3. Since the Committee has already been constituted, therefore, we
direct the said Committee to look into and consider the grievance of the
present application also and submit the report in respect thereof along

with the report in terms of the earlier directions.

4. List this matter along with O.A. No. 495/2023 for further

consideration on 22.11.2023.

Prakash Shrivastava, CP

Sheo Kumar Singh, JM
Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
August 23, 2023
Original Application No. 530/2023
SN
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